O v 9 9 9 v

@ @O U U U U 9 09U a9 9 99 3w

o

J

,i’ J J Jg a9 ag ag ag e

REPORT OF THE JOINT
COMMITTEE IN COMPLANCE
OF THE ORDER OF HON’BLE
NATIONAL GREEN TRIBUNAL

(NGT)

IN THE MATTER OF OA NO. 198/2023 (WZ),
NARAYAN SHIVAJI GUND VS MPCB & ORS

Nikhil J More Sachi ulik Atul Pawar§

Sub Regional Officer, Solapur Tahasildag, Taluka- MohoT m (@ﬁwef
MPCB Dist.-Solapur Diet, SNHMPUF
Sub. Regional Offices TAHSILDAR MOHOL.
M. P. C. Board
Solapur

Report Submission Date: 5/02/2024




230
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REPORT OF THE JOINT COMMITTEE IN COMPLANCE WITH ORDER DATED
29/11/2023 OF THE HON’BLE NATIONAL GREEN TRIBUNAL (NGT) IN THE MATTER
OF OA NO. 198/2023 (WZ), NARAYAN SHIVAJI GUND VS MPCB & ORS
1. Background

Grievance in the Original Application No 198 of 2023 (WZ), titled Narayan Shivaji Gund
vs MPCB & Ors. is about discharge of untreated effluent, disposal of spent wash and emission of
smoke / black ash from Respondent No.2-M/s.Jakraya Sugar Ltd. situated at Gat No.61/1/A, 64/1
of Village: Watwate, Tal : Mohol, Dist: Solapur adjacent to the fields of the applicant i.e. Gat
Nos.149/1 and 149/2, crops of which are getting adversely impacted by pollution emanating from
the respondent No.2’s sugar factory and distillery unit. In the said matter applicant has prayed that
a committee may be constituted to conduct site inspection of the respondent No.2’s factory (all
units) and to assess the damage caused to the crops of the applicant and other Villagers due to
unregulated operation of the industry and grant compensation in favour of the applicant and other

farmers, who are adversely impacted.

Hon“ble NGT directed vide order dated 29/11/2023 (copy of Hon"ble NGT order, dated

29/11/2023 is given at Annexure-1) and relevant order is reproduced as below:

“15. We deem it just and proper to call for a report on the matter in issue in present
application from a Joint Committee comprising one member each from:- (i) The
Maharashtra Pollution Control Board (MPCB); (ii) The Tahsildar, Tal.: Mohol, District:
Solapur; (iii) The Agricultural Officer, Tal.: Mohol, District: Solapur.

16. The Committee is directed to visit the site and assess the damage caused to the crops
of the applicant and other farmers in the vicinity.

17. The applicant and other affected persons are directed to lay their evidence before the
said Committee, in order to assess as to what damage has been caused to their crops.

18. The Committee shall also place before us a report as to whether any violation in terms
of the Water (Prevention and Control of Pollution) Act, 1974 and Air (Prevention and
Control of Pollution) Act, 1981 has been done and the amount of EDC, which is required
to be levied.

19. The report shall be submitted by the above-mentioned Committee within a period of

)

one month from the date of uploading of this order.’
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2. Approach and Methodology

In order to comply with the aforesaid Hon’ble NGT order, dated 29/11/2023; the Sub
Regional Officer- Solapur, Maharashtra Pollution Control Board vide email dated 15/12/2023
communicated the said order to the concerned authorities and requested the details of the members
nominated for joint committee. Accordingly, Regional Officer, MPCB, Pune vide letter
MPCB/ROP/ 231218-FTS-0103, dtd. 18/12/2023 has constituted the joint committee (Committee
constitution order is marked as an Annexure- 2) comprising of following members:

i.  Sub Regional Officer, Maharashtra Pollution Control Board (MPCB), Solapur
ii.  Tahsildar, Tal- Mohol, District- Solapur
iii.  Agricultural Officer, Tal- Mohol, District- Solapur

MPCB vide letter MPCB/SROSOL/23129-FTS-0103-856/857, dtd. 19/12/2023 has
communicated the committee formation order to the concerned committee members and asked to
confirm the availability for proposed joint visit on 22/12/2023. A copy of the same is enclosed as
an Annexure-3. Also, based on the complaints received before committee members, the letter has
been communicated to the nearby farmers/ complainant/ applicant intimating about the visit of the
committee and requested to remain present during the visit and submit the necessary documents/
evidence before committee preferably prior to the visit. A sample copy of the same is enclosed as
an Annexure-4. At the time of visit there were several written requests from nearby villagers
presented before the committee claiming that there is false allegation made against the company
for causing pollution and requested to cause field visit to their farms as well. Considering the time
constraint, the committee mutually decided that the field visits will be conducted to only those
farmer’s farmland which have submitted the prior written complaint before committee for loss of
crop due to pollution caused by the industry. However, all the written applications received to the
committee will be enclosed as a part of the report submitted before Hon’ble NGT and marked here

as an Annexure-5.
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3. Joint Committee Visit Details

The joint committee first visited the applicant Shri Narayan Shivaji Gund’s farmland
located at Gat Nos.149/1 and 149/2, Village: Yenaki, Tal: Mohol, Dist: Solapur along with the
applicant. The committee has inspected the crops present in the field and as per information
provided by the applicant the soil sample and water sample of dug well collected and sealed in
presence of the applicant. Subsequently, the committee visited the other nearby villagers of
Watvate, Yenki and Wagholiwadi to inspect their respective farmyards along with them. The
committee has collected the water samples of dug wells and soil samples. During the visit the
committee has not observed any kind of discharge of spent wash/ industrial effluent on any of
the farmland. All the soil and water samples have been sealed in the presence of respective
applicants and signed visit report of committee members and applicant present during the visit
is enclosed as an Annexure-6 (in Marathi language). As per the enclosed report following

committee members and applicant/ complainants were present during the visit:

S.N. | Name Details

1 Sachin Mulik, Committee Member
Tahasildar, Tal-Mohol, Dist-Solapur

2 | Nikhil More Committee Member
Sub Regional Officer, MPCB, Solapur

3 Atul Pawar Committee Member
Agricultural Officer, Tal- Mohol, Dist-Solapur

4 | Narayan Shivaji Gund, Applicant
Village: Yenaki, Tal: Mohol, Dist: Solapur

5 Raju Bhimrav Bandgar Complainant

6 Rani Mhalappa Bandgar Complainant

7 Ramchandra Prakash Waghmode Complainant

8 Popat Keshav Jadhav Complainant

9 | Hussain Babalal Mujawar Complainant

10 | Rajendra Shankar Waghmare Complainant

11 | Dhanaji Laxman Waghmare Complainant

The geographic locations of the above applicants dug wells wherein the water samples have

been collected is shown in below map:
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3" Prabhuling
HERBIcI statue

Location Details:

Location Details Location Details
No. No.
A Jakraya Sugar Industry F Ramchandra Waghmode, Watwate
B Tai Shivaji Gund, Yenaki G Keshav Dattu Jadhav
C Ramchandra Bandgar, Watwate H Hussain Mujawar, Yenaki
D Raju Bandgar, Watwate I Appa Waghmare, Wagholiwadi
E Mhalappa Bandgar, Watwate
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4. Analysis Results of ETP outlet and Surrounding locations Dug Well water samples:

4.1: Jakraya Sugar ETP Outlet Analysis Results:

c ced 22/12/2023
S.N | Parameters | —onsente 8/4/2022 | 9/2/2023 | 3/12/2023 | Joint
Limits . . .
Committee Visit
| BOD 100 mg/lit 85 74 43 7
2 COD 250 mg/lit 237.7 208.6 116 196
3 Oil & 10 mg/lit 2.4 2 BDL BDL
QGrease
4 pH 5.5 t0 9.0 6.9 75 83 83
Suspended .
5 Solids 100 mg/lit 84 36 24 72
6 | Chlorides | 600 mg/it 329 42487 289.91 159
7 Sulphate | 1000 mg/lit 844 369.3 598 516
8 | T.D.Solids | 2100 mg/lit 1810 1862 1862 1702

BDL: Below detectable limit
ETP: Effluent treatment plant
BOD: Biological oxygen demand
COD: Chemical oxygen demand

During the joint committee visit on 22/12/2023 the ETP outlet sample of treated water is
collected and the analysis results of the same are presented here in last column of above Table
4.1. The analysis results of ETP outlet samples collected in the recent past from MPCB officials
are also summarized here in the above Table 4.1.

The analysis results of ETP outlet sample collected during the joint committee visit and for
the recent periods are compared with the consented standards of specified parameters. The
results show that there is no exceedance observed with respect to the prescribed standards. The
analysis results of sample collected during the joint committee visit along with all other dug

well water samples are marked and enclosed as an Annexure-7.
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4.2: Dug well water sample analysis results

Table 4.2.1: Jakraya Sugar surrounding dug well sample analysis results.

Parameter Unit Location Details

B C D E F G H I
pH 7.7 8.0 8.1 7.7 8.0 7.7 8.0 7.7
Total mg/l 2088.0 | 1896.0 | 1898.0 | 2042.0 | 1996.0 | 2094.0 1874.0 | 2068.0
Dissolved
Solids(TDS)
Suspended mg/l 20.0 16.0 14.0 12.0 14.0 16.0 12.0 20.0
Solids ( SS)
Turbidity NTU 0.57 1.08 1.52 0.61 0.99 0.68 0.40 5.09
Total mg/l 690.0 350.0 | 390.0 340.0 310.0 270.0 576.0 540.0
Alkalinity
Biochemical | mg/l 7.6 6.8 6.2 5.8 5.6 7.6 7.0 8.0
Oxygen
Demand
(BOD)
Chloride mg/l 257.42 | 233.93 | 23593 | 312.40 | 284.91 | 382.38 223.93 | 199.94
Chemical mg/1 32.0 24.0 24.0 20.0 20.0 36.0 28.0 36.0
Oxygen
Demand
(COD)
Dissolved mg/l 4.5 4.8 5.5 5.2 53 4.5 4.7 43
Oxygen
Hardness mg/l 400.00 | 360.00 | 380.00 | 465.00 | 435.00 | 570.00 340.00 | 308.00
(calcium)
Hardness mg/l 765.00 | 690.00 | 710.00 | 890.00 | 840.00 | 1110.00 | 620.00 | 568.00
(total)
Nitrate mg/l 3.25 0.89 1.70 1.43 3.45 1.97 1.18 0.88
Nitrogen
Sulphate mg/l 166.00 | 199.00 | 216.00 | 248.00 | 214.00 | 242.00 153.50 | 167.00
Hardness mg/l 365.00 | 330.00 | 330.00 | 425.00 | 405.00 | 540.00 280.00 | 260.00
(Magnesium)
Oil & mg/l BDL BDL BDL BDL BDL BDL BDL BDL
Grease

Location details:
B- Well water of Tai Shivaji Gund, Gat no. 149/2, Yenaki, Tal- Mohol, Dist-Solapur
C- Well water of Ramchandra Bandgar, Gat no. 69/1, Watwate, Tal- Mohol, Dist-Solapur
D- Well water of Raju Bhimrao Bandgar, Gat no. 68/4, Watwate, Tal- Mohol, Dist-Solapur
E- Well water of Malappa Bajrang Bandgar, Gat no. 68/3, Watwate, Tal- Mohol,
F - Well water of Ramchandra Prakash Waghmode, Gat no. 64/2, Watwate, Tal- Mohol,
G- Well water of Keshav Dattu Jadhav, Gat no. 84/1 A, Yenaki, Tal- Mohol
H- Well water of Husen Babalal Mujavar, Gat no. 78/1 K, Watwate, Tal- Mohol
I- Well water of Aappa Shivaji Waghmare, Gat no. 50, Wagholewadi, Tal- Mohol
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Table 4.2.2 Analysis results comparison of dug well water sample of Narayan Gund-Applicant

35
30
25
20
15
10

7|Page

Parameter Unit 12/07/2021 21/09/2021 | 08/04/2022 | 22/12/2023
pH 7.78 8.3 7.6 7.7
Total mg/I - - - 2088.0
Dissolved

Solids(TDS)

Suspended mg/I 26 16 14 20.0
Solids (SS)

Turbidity NTU 1.2 1.48 1.49 0.57
Total mg/| 294 44 90 690.0
Alkalinity

Biochemical | mg/I 32 5.0 13 7.6
Oxygen

Demand

(BOD)

Chloride mg/I 709.78 409.87 234.93 257.42
Chemical mg/| 76 28 37.1 32.0
Oxygen

Demand

(cob)

Dissolved mg/| 2.9 5.6 4.4 4.5
Oxygen

Hardness mg/I 388 420 430 400.00
(calcium)

Hardness mg/I 534 590 610 765.00
(total)

Nitrate mg/I 8.02 7.70 3.98 3.25
Nitrogen

Sulphate mg/| 205 165.40 205.70 166.00
Hardness mg/| - - - 365.00
(Magnesium)

Oil & Grease | mg/I -- -- - BDL

Analysis Results Comparsion/ Time variation of Dug Well
water samples of Narayan Gund- BOD (mg/L)

12/7/2021

21/09/2021

8/4/2022

22/12/2023
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4.3 Establishing benchmark water quality of the surrounding area:

As the standards specific to ground water uses for irrigation purposes are not found in

available literature, efforts are taken to establish the benchmark ground water quality in the

surrounding area of industry. To get a fair idea of the benchmark ground water quality, the dug

well/ bore well samples from 3-5 Km periphery radius of the surround area of the industry

which probably having least impact of industrial activity have been collected and analyzed.

The locations of dug wells/ bore well considered for the benchmarking study are indicated in

below map. The average values of BODs and CODs of the benchmark samples may be

considered as a fair indication of baseline ground water quality.

CISIP Borewell. Watvate Jamgaon Road

Dug well W\a}wate Vadapur Road S'd?h‘apur

Miri
faf
Watwate

geace Jakraya sugar. itd

Jamgaon Bk
SIHITG D

Wagholiwadi
\qraifaarst

I IR
Q : _Dug'well:YenkiMiriroad
Mghta Ga.gdha Vidyalaya  Wagholiwadi Q

Tamdardi
di

Ghodeshwar,
 IISHY

S.N. | Location BOD COD
(mg/L) (mg/L)

1 Well water of Koli, Near Mahatma Gandhi Vidyalay, | 5.0 20.0
Wagholi- Watwate Road, Tal- Mohol, Dist-Solapur

2 Borewell water of Sahuba Whanmane, Gat no. 154, Watwate | 4.8 16
-Jamgaon Road, Tal- Mohol, Dist-Solapur

3 Well water of Ashok Chinchol, Watwate- Vijapur Road, Tal- | 6.5 24
Mohol, Dist-Solapur

4 Well water of Sarvale, Aarabali- Miri- Yenaki Road, Tal- 7.0 28
Mohol, Dist-Solapur
Avg 5.82 22
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4.4 BOD & COD Variation of surrounding dug well water sample results.
MPC Board officials based on the complaints received and as per the conditional restart

direction issued to the M/s Jakraya Sugars Ltd dtd. 22/10/2021 had monitored the surrounding
area dug well water quality time to time. The records of analysis results of the same available
with the office are summarized in below Table 4.3.1 to 4.3.5.

Table 4.3.1 Environmental samples collected on 12/07/2021.

S.N | Location BOD COD
(mg/L) (mg/L)
1 Well water sample of Dattatray Gund, Yenaki 725 2016
2 Well water sample of Dharma Jadhav, Yenaki 340 896
3 Well water sample of Keshav Jadhav, Yenaki 95 232
4 Well water sample of Kichappa Gund Patil, Yenaki 110 252
5 Well water sample of Lahu Jadhav, Yenaki 42 116
6 Well water sample of Mubarak Shaikh, Yenaki 135 340
7 Well water sample of Narayan Gund, Yenaki 32 76
8 Well water sample of Narayan Patil, Yenaki 34 72
9 Pani Purvatha Vihir (Vagholi Grampanchayat) hadd Yeanki
115 264
Grampanchayat
10 Well water sample of Rambhadevi D. Chate, Yeanki 240 576
11 Well water sample of Sambhaji Koli, Yenaki 115 292
12 Well water sample of Sanjay Kharat, Yenaki 75 184
13 Well water sample of Siddheshwar Jadhav, Yenaki 125 280
14 Well water sample of Ushabai Kambale, Yenaki 52 136
15 Well water sample of Vagholi Odha (Sambhaji Koli, Yenaki | 230 576
Average 164 420
Table 4.3.2 Environmental samples collected on 21/09/2021.
S.N | Location BOD COD
(mg/L) | (mg/L)
1 Dattatraya Gund, Yenaki 4.8 24
Tai Shivaji Gund 5 28
3 Harishchandra Shivaji Gund, Yenaki 4.8 28
Average 4.9 26.7
Table 4.3.3 Environmental samples collected on 14/10/2021.
S.N | Location BOD COD
(mg/L) (mg/L)
1 Well of Khandu Koli 7.2 36
2 Well of Dharma Jadhav 6.8 36
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3 Mubarak Shaikh 6.2 28

4 Ushabai Kambale 6.8 32

5 Siddheshwar Jadhav 7.4 36

6 Lahu Jadhav 6.4 32

7 Kamati Mandrup By pass Road Canel 6.2 28

8 Chota Odha going to Vagholi Odha (Near ETP) 8.8 44

9 Kamati Mangalwedha Road, Canel 3 20

10 Vagholi te Yenaki Odh 6.2 32

11 Well of Vagholi Village ( Odha near Sambhaji Koli farm) 7.2 36
Average 6.6 32.7

Table 4.3.4 Environmental samples collected on 8/04/2022.
S.N | Location BOD COD
(mg/L) | (mg/L)

1 Babulal Husen Mujawar 16 44

2 Lahu Jadhav 13.5 41.2

3 Sambhaji Koli 11.5 49.2

4 Tai Shivaji Gund 13 37.1
Average 13.5 42.9

Table 4.3.5 Environmental samples collected on 22/12/2023 (Joint Committee Visit)

S.N | Location BOD COD
(mg/L) | (mg/L)
1 Tai Shivaji Gund, Yenaki 7.6 32
2 Ramchandra Bandgar, Watwate 6.8 24
3 Raju Bandgar, Watwate 6.2 24
4 Mhalappa Bandgar, Watwate 5.8 20
5 Ramchandra Waghmare, Watwate 5.6 20
6 Keshav Dattu Jadhav, Yenaki 7.6 36
7 Hussain Mujawar, Watwate 7 28
8 Appa Waghmare, Wagholiwadi 8 36
Average 6.8 27.5
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Comparitive Study of BOD variation of Surrounding Dug well water

12/7/2021

8/09/2021

Closure direction
issued by the Board

21/9/2021

14/10/2021

8/4/2022

22/10/2021

Conditional Restart direction

issued by the Board
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4.5 Observations and Findings:

The following observations & findings are made & discussed based on the

monitoring results of ground water samples collected from the dug wells in & around the

area by MPCB during 2021 to 2023 and by the joint committee visit during December

2023. The analysis results of parameter - BOD is considered as an indicator of ground water

contamination. The standards of ground water samples specific to irrigation purposes are

not

available. However, the results may be compared with past available analysis results

and benchmark water quality of surrounding region. The observations and findings are as

summarized below:

12| Page

The average of BOD values of surrounding well water samples collected on 12/07/2021
was found to be 164 mg/L which indicates that unscientific storage/ handling of
industrial effluent/ spent wash/ spent lees by Jakraya Sugar Ltd might have affected the
surrounding ground water quality possibly due to surface run off/ percolation.
Afterwards, MPC Board had issued closure direction to the unit directing to take
remedial actions.

The ground water quality results recorded in subsequent monitoring show decrement
in BOD values. The latest avg BOD value during joint committee visit was found to be
6.8 mg/L which is in proximity with benchmark BOD value of surrounding area i.e.
5.8mg/L

It is fact on record that the ground water quality of surrounding area was affected during
the period of July-2021, however, to make any firm conclusion regarding the impact
duration and impact area and accordingly accessing the environmental damage cost
require extensive study involving expert agencies/ institutes like IIT/NEERI.

The BOD values of the dug well samples of the applicant- Narayan Shivaji Gund was
found to be maximum on 12/07/2021 which was observed to be 32 mg/L.
Concentration of BOD in the ground water sample collected from dug well of Narayan
Gund has shown decreasing trend over the period, with initial concentration of 32 mg/I
has decreased to 7.6 mg/l during the present period. The COD trend is consistent with
the BOD.
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5. Analysis Results of Stack and Ambient Air Quality Monitoring

Table 5.1: Analysis Results of Ambient Air Quality Monitoring (AAQM) of 24 hrs

NAAQS, 2009 _
Parameter e 20 Unit 160032023 | G2122028
PM10 100 pg/m3 76.333 81.667
S02 80 Hg/m3 7 9.33
NOXx 80 Hg/m3 26 33

NAAQS,2009: National Ambient Air Quality Standard, 2009.
PM10: Particulate matter less than 10 micron
S02: Sulphur di oxides

NOx: Oxides of Nitrogen.

The above table 5.1 and 5.2 summarizes the analysis results of Ambient Air Quality
monitoring and stack monitoring of M/s Jakraya respectively. The analysis results are compared
with the NAAQS-2009 and consent standards respectively. The results do not show any

exceedance with respect to the consented limits. The detailed analysis reports of samples collected

Table 5.2: Stack sample analysis results of M/s Jakraya Sugar

Parameter Unit Consent Date
Standard 17/03/2023 | 22/12/2023
S02 mg/m3 -- 9 38
Total Particulate | mg/Nm3 150 94 120
Matter

during the joint committee visits are enclosed as an Annexure-7 along with other results.
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6. Analysis Results of Soil Monitoring
6.1 Soil Sampling results of MPCB

Parameter Unit Location Details
I Il 1"l

Cadmium and Cadmium mg/kg 0.73 0.70 0.59
Compounds (A4)

Total Chromium mag/kg 3.87 5.35 3.56
Copper Compounds (B3) mg/kg 1.45 1.32 1.02
Lead and Lead Compounds (B4) mg/kg 0.00 1.05 0.00
Nickel Compounds (B6) mag/kg 2.50 5.09 2.12
Zinc Compounds (C14) mg/kg 3.84 6.23 7.14

Location details:

D Soil from agricultural land of Tai Shivaji Gund, Gat no. 149/2, Yenaki
II) Soil from agricultural land of Ramchandra Prakash Waghmode, Gat no. 64/2, Watwate
1IT) Soil from agricultural land of Keshav Dattu Jadhav, Gat no. 84/1 A, Yenaki,

During the visit of the joint committee there is no any visual spread of spent wash over
ground/ traces of the contamination observed over the ground. The agriculture department has
collected the soil sample from which a part has been handed over to MPCB for conducting analysis
for presence of heavy metals in soil, if any. The analysis results of sample collected by MPCB are
tabulated in above Table 6.1. Comparing the results with available literature there is no any

abnormalities observed for presence of unacceptable heavy metal content of the soil.
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6.2 Soil Sampling results of Agriculture department

Marayan Shivaji Gund
Sr. | Properties Unit Mormal Range Quantity Remark
Mo obtained in the
test
1 pH pH Scale 6.5-7.5 8.37 Very Alkaline
2 EC Mmhosfcm | 0-1 0.25 Normal
3 oC Percentage | 0.40-0.60 0.05 Very Low
4 M Kg/Ha 280-420 238.34 Low
5 P Kg/Ha 14-21 1.45 Very Low
6 K Kg/Ha 150-200 367.36 Very Much
i CaCo3 Percentage | 2.5-5.0 6.23 More
8 Ca 4-9.99 25.89 More
9 Mg 0.50-3.99 24.45 More
10 MNa 5-15 17.70 More
Keshav Dattu Jadhav
5r. | Properties Unit Mormal Range Quantity Remark
No obtained in the
test
1 pH pH Scale 6.5-7.5 8.38 Very Alkaline
2 EC Mmhosfcm | 0-1 0.42 MNormal
3 ocC Percentage | 0.40-0.60 0.05 Very Low
4 M Kg/Ha 280-420 301.06 Medium
5 P Kg/Ha 14-21 1.52 Very Low
5] K Kg/Ha 150-200 331.50 Very Much
7 CaCOo3 Percentage | 2.5-5.0 6.71 More
8 Ca 4-9.99 44.64 More
9 Mg 0.50-3.99 833 More
10 MNa 5-15 13.70 Medium
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Ramchandra Prakash Waghmare
Sr. | Properties Unit Mormal Range Quantity Remark
Mo obtained in the
test
1 pH pH Scale 6.5-7.5 7.94 Medium Alkaline
2 EC Mmhos/cm | 0-1 1.40 High
3 0cC Percentage | 0.40-0.60 0.05 Very Low
4 M Kg/Ha 280-420 275.97 Low
5 P Kg/Ha 14-21 1.56 Very Low
6 K Kg/Ha 150-200 474.88 Very Much
7 CaCo3 Percentage | 2.5-5.0 3.68 Medium
8 Ca 4-9.99 20.98 More
9 Mg 0.50-3.99 41.67 More
10 MNa 5-15 2.10 Low
Hussain Babulal Mujavar
Sr. | Properties Unit Mormal Range Quantity Remark
No obtained in the
test
i pH pH Scale 6.5-7.5 7.88 Medium Alkaline
2 EC Mmhos/cm | 0-1 5.14 Very High
3 ocC Percentage | 0.40-0.60 0.05 Very Low
4 N Kg/Ha 280-420 213.25 Low
5 P Kg/Ha 14-21 1.24 Very Low
6 K Kg/Ha 150-200 211.68 Very Much
7 CaCO3 Percentage | 2.5-5.0 4.61 Medium
8 Ca 4-9.99 4.36 Medium
9 Mg 0.50-3.99 85.02 More
10 Na 5-15 54.75 More
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7. Industry Visit Details
7.1 MPCB Consent Status

e For the Sugar and Cogeneration unit Maharashtra Pollution Control Board has granted consent
to operate (renewal) on 26.10.2023 which is valid upto 31.07.2024, subject to certain terms
and conditions. The copy of the same is marked as an Annexure-8.

e For the distillery unit MPC Board has granted consent to operate (renewal) on 23/11/2023
which is valid upto 31.08.2024, subject to certain terms and conditions. The copy of the same

1s marked as an Annexure-9.

7.2 Compliance Status of condition under Water (P&CP) Act, 1974 for discharge of
effluent

e Industry has provided ETP (Effluent treatment plant) cum CPU (Condensate polishing unit) of
capacity 2 MLD for treatment of industrial effluent. The ETP unit comprises of primary,
secondary, and tertiary treatment. The treated effluent is partly recycled in the process and
remains used for irrigation on own land of industry. Industry has provided an online monitoring
system at ETP outlet and connected with MPCB/ CPCB server. Industry has provided 15 days
storage tank having impervious HDPE paper lining. During the visit, a sample of ETP outlet
treated water is taken for analysis. The analysis results of JVS sample are provided in Table:4.1

e For disposal of spent wash generated from distillery unit industry has provided biodigester of
capacity 11000 m3 followed with MEE (2 Nos. of capacity 25 m3/hr and 20 m3/hr
respectively) and dryers (2 Nos. of capacity 9 m3 and 6 m3 resp.) The potash powder generated
from the dryers is sold to the farmers as manure.

e At the time of visit above pollution control systems found in operations.

7.3 Compliance Status of condition under the Air (P& CP) Act, 1981 for Air Emissions

e Industry is using 70 TPH bagasse fired boiler for both Sugar and distillery unit. Industry has
provided wet scrubber followed with stack height of 72 mtr as an Air pollution control system
attached to the boiler. During visit Air pollution control system found in operation. The stack
monitoring performed at the time of visit and analysis results along with previously available
results are enclosed in Table 5.2. Industry has provided online continuous emission monitoring

system (OCEMS) system at boiler stack. The Board has directed industry to upgrade the Air
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pollution control system and industry has proposed to upgrade the APCs by installation of RPC
(Rotary Particle Collector). The ambient air monitoring results performed during the joint
committee visit and previously available data is also summarized in above Table 5.1.

e Industry having 2 Nos of HSD fired DG sets of capacity 625 KVA each. Industry has provided

acoustic enclosures and stack height of 5 mtr as per consent conditions.
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8. Report of Tahsildar Mohol

As per the report of Tahasildar Mohol (Marked as an Annexure- 10) summary of details of

visited locations are as below:

S. Applicant Gat No. and | Location Crop Details | Sample
N Name Village Details Collection
Details
1 Narayan Shivaji | 149/1, 149/2 Factory Shevaga, Dug well,
Gund Village- Yenaki | located along | Banana, Soil
the eastern side | Pomegranates
of the land
2. Keshan  Dattu | 84/1/A/1/ Factory is | No crop | Dug well,
Jadhav Village- Yenaki | located at | observed as | Soil
about 400 mtr | existing crop
towards is already
southern side | harvested
of the land
3 Husen Babala | 78/1//C Factory is | Gat No. 93 | Dug well
Mujawar Village-Yenaki | located at | (Watwate)-
about 600 mtr | Chilly,
towards Muskmelon
southern side
of the dug well
4 Bandgar 68/3 Factory No crop | Dug well
Village- Vatvate | located along | observed as
the  western | existing crop
side of the land | is already
harvested
5 Raju Bandgar 68/4 Factory Sugar cane Dug well
Village- Vatvate | located along
the western
side of the land
6 Ramchandra 64/2/A/1 Factory Brinjal, Dug well
Prakash Village-Vatvate | located along | Sugarcane
Waghmare the north side
of the land
7 Appa  Shivaji | Gat No. 50/3 Factory is Dug well,
Waghmode Wagholiwadi located at Soil
about 2000 mtr
towards
southern side
of the dug well
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9. Report of Agriculture Officer, Mohol

SR. SURVEY AREA
NO. FARMER NAME VILLAGE NO. CROP NAME (Ha) REMARK

Ash particles have been
observed on pomegranate
and banana leaves, which
may hinder photosynthetic
activity and lower yield,
but there is no scientific
method or guidelines
available to verify it. An
expert opinion of
Agronomists from
Agricultural University is
required.

Tai Shivaji Gund and Watwisie 149/2/A,

Others 149/2/K Pomegranate | 1.6

2 Narayan Shivaji Gund Watwate 149 Banana 1

There was no crop on the
field at the time of
committee's visit since the
crop had been harvested.

3 Mahakappa Bandgar Watwate 68/3 Maize NA

A complaint was made
Brinjal stating that the crop was
impacted by the well's
water contamination.

During the visit, no impact
4 Ramchandra Prakast Watwate | 64/2/A/1 or any visible effect onpthe

Waghmare

crop was observed.
Sugercane Samples of soil and water
have been collected and
submitted to the lab for
analysis.

The water from the well
was contaminated,
according to the
complaint. Water samples
have been collected and
sent submitted to the lab
for further analysis by
MPCB.

5 Keshav Dattu Jadhav Yenaki 84/1 No Crop NA

The complaint was about
Chilly 0.35 | crop damage due to
I T contaminated water. The
6 - Yenaki 93 Leaf Curl infestation of
chilly crops was ohserved.
There was a shrivelling of
the melon crop's leaves.

Muskmelon 1
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™ N
The detailed report received from Agriculture officer, Tal — Mohol is enclosed herewith as an
Annexure-11
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10: Conclusions

The monitoring results of ground water samples collected from the dug wells in & around
the area during 2021 to 2023 and during the joint committee visit are considered for the present
study. The analysis results of parameter- BOD (Biological oxygen demand) is considered as an
indicator of ground water contamination due to unscientific storage/disposal of spent wash/spent
lees. During the joint committee visit a total of 08 no. of ground water samples were collected
from the dug wells and soil samples at some places were also collected in coordination with Taluka
Agricultural Officer in the area under reference. The efforts were also made to estimate the

benchmark BOD value for ground water quality of surrounding unaffected area.

The quality of dug well water samples was found affected during the period July 2021 and
subsequently Board had issued closure direction vide letter dtd. 8/09/2021 to M/s Jakraya Sugar
Ltd. The concentration of BOD in the ground water sample collected from the dug well of applicant
Narayan Gund with initial concentration of 32 mg/1 has decreased to 7.6 mg/l during the present
period. Though current ground water quality monitoring results do not show much deviation with
respect to benchmark value, it is fact on record that the ground water quality of surrounding area
was got affected during the period of July,2021. To make any firm conclusion regarding the impact
duration and impact area and accordingly accessing the environmental damage cost require

extensive study involving expert agencies/ institutes like IIT/NEERI

During joint committee visit, no visual evidence of spread of spent wash/industrial effluent
observed on agricultural land(s) under reference. Also, the committee has not observed any

kachcha lagoon/ pit currently used by the industry for storage of spent wash/spent lees.

The industry has provided water and air pollution control system for treatment and disposal
of the effluent and air emissions. Also, as per the Board’s direction industry has proposed to
upgrade the Air pollution control system by providing the RPC (rotary particle filter). During the
visit of joint committee, the pollution control system provided by the industry found operational

and no exceedance with respect to prescribed consent standards observed.

The report submitted by agriculture officer, Mohol mentions that ash particles have been

observed on pomegranate and banana leaves, which may hinder photosynthetic activity and lower
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yield, but there is no scientific method or guidelines available to verify it. It has been suggested
that an expert opinion of Agronomists from reputed Agricultural University may require for
evaluating the crop damage of the applicant due to pollution caused by the industry. There were

not any visual evidence/ records found for the crop loss of the other farmers.

Nikhil J More Sachi i tul Pawar
Sub Regional Officer, Solapur Tahasildar, Taluka-MoholTalwwAgﬁbﬂlwﬂ)@mr
MPCB Dist.-Solapur TainshOl Dt Setdplapur
Sub. Regtonal Officer TAlSILDAR MOHOL.
M. P. C. Board
Solapur
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Item No.4 (Pune Bench)

BEFORE THE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE

THROUGH PHYSICAL HEARING (WITH HYBRID OPTION)

Original Application No.198/2023(WZ)

Narayan Shivaji Gund
..... Applicant
Versus

MPCB & Ors
....Respondent(s)

Date of hearing: 29.11.2023

CORAM: HON’BLE MR. JUSTICE DINESH KUMAR SINGH, JUDICIAL MEMBER
HON’BLE DR. VIJAY KULKARNI, EXPERT MEMBER

Applicant : Mr. Sangram Singh Bhosale, Advocate along-with
Mr. Nrupal Dingankar, Ms. Aarti Bhosale,
Ms. Pushkara Bhosale, Mr. Naman Shrestra,

Mr. Mahesh Jadhav, Advocates & other Associates

ORDER
1. The issue raised in the present application related to discharge of
untreated effluent emanating from sugar factory and disposal of spent
wash through water tankers outside its premises of respondent
No.2/Jakraya Sugar Ltd. and the emission of smoke/fly ash from its
boiler stack of the sugar factory of respondent No.2, which is located at
Gat No.61/1/A, 64/1 of Village: Watwate, Taluka: Mahol, District:
Solapur in the State of Maharashtra, adjacent to the fields of the
applicant i.e. Gat Nos.149/1 and 149/2, crops of which are getting
adversely impacted by this kind of pollution emanating from the

respondent No.2’s sugar factory and distillery unit.

2. The learned counsel for applicant has prayed that a Committee
may be constituted to conduct site inspection of the respondent No.2’s

factory (all units) and to assess the damage caused to the crops of the
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applicant and other Villagers due to unregulated operation of the
industry since the last 5 years and grant compensation in favour of the

applicant and other farmers, who are adversely impacted.

3. When we enquired from the learned counsel for applicant as to why
Form No.12 has not been filled up for seeking compensation, it is stated
by him that the applicant and other Villagers are not in a position to
assess the damage caused to their crops and for that, an Expert
Committee is required to assess and after the same is assessed, the
applicant undertakes to pay 1% of the compensation amount, which
would be required to be levied from the respondent No.2 after

determination of the said amount by the Expert Committee.

4. The learned counsel for applicant has drawn our attention to page
no.60 of the paper book, which is closure directions dated 08.09.2021
issued by the respondent No.1/MPCB to the respondent No.2/Jakraya
Sugar Ltd. on account of the non-compliances, which are recorded
therein. Thereafter, our attention is also drawn to page no.85 of the paper
book, which is conditional restart directions issued by the respondent
No.1/MPCB and the conditions, subject to which the operation was
allowed by the said industry, are enumerated therein. Thereafter, our
attention is drawn to page no.97 of the paper book, which is a copy of
Inspection Report conducted on 16.11.2021 and it is said that in that
inspection, it is found that the industry had made compliances, which

they were expected to make.

5. Thereafter, our attention is drawn by the learned counsel for
applicant to page no.101 of the paper book, which is a warning notice for
non-compliance of environment legislations and consent conditions,

issued by the respondent No.1/MPCB on 19.01.2022 on the basis of
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various oral complaints received regarding the industry of respondent
No.2. Well water samples were collected and were found to be

contaminated.

6. Thereafter, our attention is drawn by the learned counsel for
applicant to page no.125 of the paper book, which is another warning
notice for violation of consent conditions and environmental legislations,
issued by the respondent No.1/MPCB against both the units of

respondent No.2 i.e. sugar and distillery unit.

7. Thereafter, our attention is drawn by the learned counsel for
applicant to page no.184 of the paper book, which is also a warning
notice dated 21.02.2023 issued to the distillery unit of respondent No.1
recording therein the non-compliances, which were found on the visit of
the officials of the MPCB and at page no.185 of the paper book, warning

notice is also issued to sugar unit of respondent No.1.

8. Lastly, our attention is drawn by the learned counsel for applicant
to page no.192 of the paper book, which is also a warning notice issued

by the MPCB dated 16.03.2023 to both the units of respondent No.1

recording therein number of non-compliances.

9. In view of above evidence, which has been annexed and the
averments made by the learned counsel for applicant, we find prima facie
case adversely impacting environment is made out, therefore, we deem it

appropriate to admit this application and accordingly admit the same.

10. Registry is directed to issue Notice to the respondents, returnable

within 04(four) weeks.

11. Applicant is directed to take necessary steps for service to the

respondents by both ways (Dasti as well as by Registered Post) and also
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on available e-mail/WhatsApp and submit service affidavit within one

week.

12. Applicant is also directed to provide copy of the application and

relevant documents to the respondents within a week.

13. Respondents are directed to submit their reply affidavits within
three weeks and also circulate the same to the applicant as also other

respondents by available e-mail.

14. Rejoinder, if any, is directed to be submitted within one week

thereafter.

15. We deem it just and proper to call for a report on the matter in
issue in present application from a Joint Committee comprising one

member each from:-

(i) The Maharashtra Pollution Control Board (MPCB);
(ii) The Tahsildar, Tal.: Mohol, District: Solapur;

(iii The Agricultural Officer, Tal.: Mohol, District: Solapur.

16. The Committee is directed to visit the site and assess the damage

caused to the crops of the applicant and other farmers in the vicinity.

17. The applicant and other affected persons are directed to lay their
evidence before the said Committee, in order to assess as to what damage

has been caused to their crops.

18. The Committee shall also place before us a report as to whether
any violation in terms of the Water (Prevention and Control of Pollution)
Act, 1974 and Air (Prevention and Control of Pollution) Act, 1981 has

been done and the amount of EDC, which is required to be levied.
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19. The report shall be submitted by the above-mentioned Committee

within a period of one month from the date of uploading of this order.

20. The Maharashtra Pollution Control Board (MPCB) shall be the

nodal agency for coordination and logistic support.

21. The report in the matter be filed by the Committee by e-mail at ngt-

pune@gov.in preferably in the form of searchable PDF/ OCR Support PDF

and not in the form of Image PDF.

22. Applicant is directed to supply the required documents and copy of
the application to the Members of the Committee within three days from

today.

23. A copy of this order be communicated to the above-mentioned

Committee forth-with for compliance.

Put up this matter for further consideration on 24.01.2024

Dinesh Kumar Singh, JM

Dr. Vijay Kulkarni, EM

November 29, 2023
Original Application No.198/2023(WZ)

P.Kr
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MAHARASHTRA POLLUTION CONTROL BOARD
REGIONAL OFFICE - PUNE

Phone No. 020-25811694 - Jog Centre, 3 Floor, Fax No.  020-
25811701 Snmone Wakdewadi, e-mail :
ropune@mpch.gov.in ~—————— Old-Pune Mumbai Road,
www.mpch.gov.in '.'.; E: Pune- 411003

“Wour Service w oar Dury ™

MPCB/ROP/ 231218-FTS-0103 Date: 18/12/2023

Sub: - Constitution of Joint Committee in compliance of the Order dated 29/11/2023
passed by Hon'ble National Green Tribunal (NGT), Western Zone Bench, Pune
in the Original Application No. 198/2023 (WZ) Narayan Shivaji Gund V/s. MPCB
& Ors.

Ref:- Hon'ble NGT order dated 29/11/2023 in OA No. 198/2023 (WZ)

Narayan Gund has filed an Original Application N0.198/2023 against MPCB & Ors
regarding complaint of M/s.Jakraya Sugar Ltd. situated at Gat No.61/1/A, 64/1 of Village:
Watwate, Tal : Mohol, Dist: Solapur. In the said matter, Hon'ble NGT vide order dated

29/11/2023 constituted a Joint Committee comprising one member each of :

Sr. No. | Committee Member Details Email Address

1 Sub Regional Officer, Maharashtra Pollution | srosolapur@mpchb.gov.in
Control Board (MPCB)

2 Tahsildar, Tal- Mohol, District- Solapur tahmohol@gmail.com
3 Agricultural Officer, Tal- Mohol, District- | taomohol69@gmail.com
Solapur.

Terms of reference of the committee are as follows:-

1. The committee shall visit the site and assess the damage caused to the crops of
the applicant and other farmers in the vicinity.

2. The committee shall verify whether any violation in terms of the Water
(Prevention and Control of Pollution) Act, 1974 and Air (Prevention and Control of

Pollution) Act, 1981 has been done by the industry.
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3. The committee shall provide views for calculation of EDC in case of violation
caused by industry.

4. The committee shall submit the detailed report before Hon’ble NGT.

5. Sub Regional Officer, Solapur, Maharashtra Pollution control Board will be nodal

officer for coordination of the committee.

(Ravindra Andhale)
Regional Officer,
M. P. C Board Pune.

Copy submitted for information & necessary action to:-
1. Tahsildar, Tal- Mohol, District- Solapur

2. Agricultural Officer, Tal- Mohol, District- Solapur.

Copy submitted for information to:-
1. Member Secretary, MPCB, Sion, Mumbai

2. Joint Director (APC), MPCB, Sion, Mumbai
3. Law Officer, MPCB, Sion, Mumbai
4. Sub Regional Officer, MPCB Solapur.
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MAHARASHTRA POLLUTION CONTROL BOARD
SUB - REGIONAL OFFICE , SOLAPUR

Phomae No, DI17-319850 e— 4/B, Bali Block, Civil Lines |

Wisit us at (http://mpcb.gov.in S Cpp. Govt, Milk Diary,

Emall : srosolapurd@mpoh.gov.in = Saat Rast, Solapur-413003
TS mcr = feEr L¥mr

MPCBISROSOL ____ S i) 3 Date: 1 4] 12 2e2n

- [221514 ¥ Te - o163) 351

a,
Tahsildar,

Mohol Tahsil Karyalay,
Tal- Mohol, Dist- Solapur
Sub; - Constitution of Joint Committes in compliance of the Order dated 29/11/2023 passed by
Hon'ble National Green Tribunal (NGT), Western Zone Bench, Pune in the Original
Application Mo. 198/2023 (WZ),
Ref:- 1) Hon'ble NGT order dated 28/11/2023 in OA No. 198/2023 (WI)
2) Constitution of joint committee by Regional officer, MPCB Pune vide |etter no.
MPCEBROP! 231218-FTS-0103 dated 18122023 (Capy enclosed).
Sir,
With ref no. (1) Narayan Gund has filed an Original Application Mo, 198/2023 regarding
corhplaint of M/s, Jakraya Sugar Lid. situaled al Gat No 61/1/4, 8411 of Village: Watwate, Tal-
Mohol, Dist - Solapur. In the said matter Hon'ble NGT vide crder dated 28/11/2023 nas
constituted a Joint Commitiee, Accordingly, the Regional Officer, Fune MPCB has constituted the
Jalnl Committee vide office arder as per ref no, (2). Please find attached committes consfitution

order for your ready reference and necessary action.

Accordingly, the joint committee visit is propesed on 22/12/2023 to the said site &
industry. You are reguested to confirm your availability of the said visit along with necessary
required documents.

Documents Enciosad -- As above _,-—I*
[a] 129012
(Nikhil J. More)
Sub Regional Officer,
M. P. C Board Solapur.

Copy submitted for information to:-
1. Member Secretary, MPCE, Sion, Mumbai

2, Joint Director (APC), MPCB, Sion, Mumbai
3. Regional Officer, MPCE Pune.
4, Law Officer, MPCEB, Sion, Mumbai
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MAHARASHTRA POLLUTION CONTROL BOARD
SUB - REGIONAL OFFICE , SOLAPUR

Phone Mo. 0217-2319850 — 4/8, Bali Biock, Civil Lines ,
Visit usat hitp/mpch.gav.in T Dpp. Govt Milk Diary,

Email ; srosolapur@mpch goin Saat Rast, Solapur-313003

e s i i e CTT T & I
fﬁ\ e pE_M P—
Teo,

Taluka Agricultural Officer,
Mahol, Tal- Mohol,
Dizt- Salapur

MPCB/SROS0L! Date:

19 h"“""ﬂ‘-':‘-*'l_ﬁ.

Sub; - Constitution of Jeint Cammittee in compliance of the Order dated 20/1 12023 passed by
Hon'ble National Green Tribunal (NGT), Western Zone Bench, Pune in the Onginal
Application Mo, 198/2023 (WZ).

Ref:- 1) Hon'ble NGT order dated 29/11/2023 in OA No. 1982023 (WZ)

2) Constitution of joint committee by Regional officer, MPCB Pune lefter no.
MPCB/ROP! 231218-FT5-0103 dated 181212023 (Copy enclosed).

Sir,

" With ref no. (1) Narayan Gund has filed an Original Application No.198/2023 regarding
complaint of Mis, Jakraya Sugar Ltd. situated at Gat Ne.61/1/4, 84/1 of Village: Watwate Tal
Maohol, Dist: Selapur. In the said matter Hon'ble NGT vide order dated 28/11/2023 has constituted
a Joint Committee. Accordingly, the Regional Officer, Pune MPCB has constituted the Joint
Committes vide office order as per ref no. (2). Please find attached committee constitution ordar
for your ready referance and necessary action.

Accordingly, the joint committes visitis proposed on 22/12/2023 to the said site & industry.
You are requested to confirm your availability of the said visit along with nacessary required
documeanis.

e

Documeants Enclosed - As above. |
: — 19| 1} 2023
[Nkl J. More)

Sub Regional Cfficer,
M. P. © Board Solapur.

Copy submitted for information to:-
1. Member Secretary, MPCB, Sion, Mumbal

2. Joint Director (APC), MPCB, Sion, Mumbai
3. Regicnal Officer, MPCE Puns,
4, Law Officer, MPCE, Sion, Mumbai



265

Annexure 4

Letter to complainant/ applicant
regarding Joint Committee visit



266

MAHARASHTRA POLLUTION CONTROL BOARD
SUB - REGIONAL OFFICE , SOLAPUR

Phome N, 0217-2319850 s 4B, Bali Block, Civil Lines,

Visit us at hitp//'mpchgov.in TR Opp. Govt. Milk Diary,

Email :srosolapur@mpch.gov.in —_—— saat Rast, Solapur-413003
MPCE/SROSOL/ R R R Date: 19])212e25%

[22)298-F-1¢ 0100 | 259

TR

MNarayan Shivaji Gund,

Village- Yenki, Tal- Mahaol,

Dist - Solapur

Sub: - Joint Committee visit in compliance of the Order dated 29/11/2023 passed by
Hon'ble National Green Tribunal (NGT). in the Original Application No, 198/2023
(W)

Ref- Hon'ble NGT order dated 29/11/2023 in OA No, 198/2023 (W2)

SirfMladam,

With ref no. (1) in compliance of the Hon'ble NGT (WZ) Pune order in O.A.
198/2023, dated 29/11/2023 the joint committee visit is proposed tentatively on
221212023,

" Accordingly, you are requested to make yourself, available at the time of visit. Also,
as per direction of Hon'ble Tribunal, you are reguested to provide the required documents
and copy of the application to the Members of committee prior to the said visit

%-f’%; | k2 |8pay
(Mikhil J. More)

Sub Regional Officer,
. P. C Board Solapur.

Please acknowledge the receipt of this letter.

Copy submitted for information to:-
1. Regional Officer, MPCE Pune.

2. Law Officer, MPCB, Sion, Mumbai
3. Tahsildar, Mohol Tahsil Karyalay, Tal- Mohol, Dist- Solapur
4, Taluka Agricultural Officer, Maohol, Tal- Mohol, Dist- Solapur
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Annexure 6

Joint Committee Visit report dtd. 22/12/2023
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Annexure 7

Analysis sample results during joint visit-

iii.
iv.

V.

JVS ETP Outlet
Ambient Air Quality Monitoring
Stack Monitoring

Surrounding dug well water samples.
Soil sample
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MAHARASHTRA POLLUTION CONTROL BOARD
REGIONAL LABORATORY, PUNE

Phone no. : 020-25811698
Visit usat : http://mpcb.gov.in
mail : sopunelab@mpcb.gov.in

i L LA T

Regional Laboratory, Pune, Maharashtra

——— Pollution Control Board, Jog Center, 3rd

% " Floor,Mumbai Pune Road,
~uyr Wakdewadi,Pune- 411 003

Your Bervied | § o |:I1.|.I:‘_'¢"'

NABL Certificate No.:

Validity

Laboratory MoEF Recognition :

Validity

Test Report No.: MPCB/RL-Pune/JVS/23-24/01/5

Date: 03/01/2024 04:25 PM

Analysis Report-Water (JVS)

Field SamplelD:

BR-0062388

Name & Address of the Industry

Jakraya Sugar Ltd.

R12 Sugar ( excluding Khandsari)

Sampling L ocation :

ETP (Outlet)

Lab code: MPCB/RL-Pune/JV S/23-24/2068
. ) Sample Details
Sampling Method(s) : (Water/AirHW) : Water
. . .| SRO-Solapur (Shri. ! )
Sampling drawn by (Officer name): Nikhil More) Sample Volume Received :
SRO-Solapur (Shri.
Sample submitted by (Name) : Nikhil More) (SRO- Seal No. : 94
Solapur)
Date of Sample . Date of Sample receipt to 26/12/2023
Collection.(dd/mm/yyyy) : 22/12/2023 03:35 PM Laboratory (dd/mm/yyyy) : 04:35 PM
. i i Analysisend Date 03/01/2024
Analysis start Date (dd/mm/yyyy). : | 26/12/2023 09:39 PM (dd/mmiyyyy). 04:21 PM
Test Report
Sr.No Parameter Results| Unit Method Adopted
1 pH 8.3
2 Total Dissolved Solids(TDS) 1702.0 | mg/l
3 Suspended Solids ( SS) 72.0 mg/l
4 Biochemical Oxygen Demand (BOD) 72.0 mg/l
5 Chloride 158.95 | mg/l




QA
IO

Sr.No Parameter Results| Unit Method Adopted
6 Chemical Oxygen Demand (COD) 196.0 | mg/l
7 Sulphate 516.00 | mg/l
8 Oil & Grease BDL | mg/l

Abbreviations: - BDL=Below Detectable limit, N.D.=Not Detected, N.A.= Not Analyzed, * Not covered under NABL scop.

Comment (if any):

Comment for Amended Report:

Remark: - Note: Thistest report refers only to the sample submitted for the testing.
Results Compiled by: Dr P D Khadkikar

Results Approved by: Dr P D Khadkikar

Results Reviewed by: Dr P D Khadkikar

# Thisis an Electronically generated report does not require signature

Note:

1. Resultsrelate only to the sample/s tested, only in case of samples submitted by customer & not drawn by MPCB.
2. Samples will be preserved for aperiod 10 days from the delivery of Test Certificate.

3. Customer complaint register is available at |aboratory.

4. The Contents of this Report shall not be reproduced in part or in full without written approval of laboratory.

5. MU values will be reported on request.

Dr P D Khadkikar
Scientific Officer,

I/c Regional Laboratory,
Pune,

End of The Report

Copyright © 2020 LIMS. All rights reserved.
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MAHARASHTRA POLLUTION CONTROL BOARD

Phone : 020-25811698

Fax : 020-25811698

Email : sopunelab@mpchb.gov.in
Website : http://mpcb.gov.in

Regional Laboratory

lvion ottt S Regional Laboratory, Pune, Maharashtra
S e Pollution Control Board, Jog Center, 3rd
‘w"! Floor,Mumbai Pune Road,
“ytour Sarvies s our Duty® Wakdewadi,Pune- 411 003

Repot Outward No.: MPCB/RL -Pune/Ambient/23-24/01/32

Date: 05/01/2024 05:57 PM

Analysis Report-Air (Ambient)

Client/Industry/location Name & Address

JAKRAYA SUGARLTD

R60 Distillery ( molasses/ grain /yeast based)

Sample Details
Field SamplelID: BR-0062481
Laboratory Sample Code: MPCB/RL-Pune/AMB/23-24/572
Sample Details (Water/Air/[HW) : Air

Sample Volume Received :

Sample Collected By :

FO-Solapur (Abhijeet Lohiya) (SRO-Solapur)

Seal No. : 264
Typeof Industry / Location details: red
Sample Collected On : Dec 22 2023 12:00:00:000PM
Sr.No| Parameter Starting Time Closing Time Result Unit Met 3%Sf
1 PM10 22-12-2023 12:00 22-12-2023 20:00 98 pg/m3
2 SO2 22-12-2023 12:00 22-12-2023 16:00 10 ug/m3
3 SO2 22-12-2023 16:00 22-12-2023 20:00 9 pg/m3
4 NOx 22-12-2023 12:00 22-12-2023 16:00 33 pg/m3
5 NOx 22-12-2023 16:00 22-12-2023 20:00 30 pg/m3

Report Type: final

Report generated on: 05/01/2024 01:44 PM

Complied & Approved by: Dr P D Khadkikar

Reviewed on Date: 05/01/2024 05:57 PM

Reviewed by: Dr P D Khadkikar
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Dr P D Khadkikar
Scientific Officer,

I/c Regional Laboratory,
Pune,

* Electronic report does not require signature
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Phone : 020-25811698

Fax : 020-25811698

Email : sopunelab@mpchb.gov.in
Website : http://mpcb.gov.in
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Regional Laboratory
Regional Laboratory, Pune, Maharashtra
Pollution Control Board, Jog Center, 3rd

Floor,Mumbai Pune Road,
Wakdewadi,Pune- 411 003

Repot Outward No.: MPCB/RL -Pune/Ambient/23-24/01/26

Date: 05/01/2024 05:58 PM

Analysis Report-Air (Ambient)

Client/Industry/location Name & Address

JAKRAYA SUGARLTD

R60 Distillery ( molasses/ grain /yeast based)

Sample Details

Field SamplelID:

BR-0062483

Laboratory Sample Code:

MPCB/RL-Pune/AM B/23-24/562

Sample Details (Water/Air/[HW) :

Air

Sample Volume Received :

Sample Collected By :

FO-Solapur (Abhijeet Lohiya) (SRO-Solapur)

Seal No. : 264
Typeof Industry / Location details: red
Sample Collected On : Dec 23 2023 04:00:00:000AM
Sr.No| Parameter Starting Time Closing Time Result Unit Met 3%Sf
1 PM10 23-12-2023 04:00 23-12-2023 12:00 63 pg/m3
2 SO2 23-12-2023 04:00 23-12-2023 08:00 10 ug/m3
3 SO2 23-12-2023 08:00 23-12-2023 12:00 9 pg/m3
4 NOx 23-12-2023 04:00 23-12-2023 08:00 39 pg/m3
5 NOx 23-12-2023 08:00 23-12-2023 12:00 32 pg/m3

Report Type: final

Report generated on: 05/01/2024 01:43 PM

Complied & Approved by: Dr P D Khadkikar

Reviewed on Date: 05/01/2024 05:58 PM

Reviewed by: Dr P D Khadkikar
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Dr P D Khadkikar
Scientific Officer,

I/c Regional Laboratory,
Pune,

* Electronic report does not require signature
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MAHARASHTRA POLLUTION CONTROL BOARD

Phone : 020-25811698

Fax : 020-25811698

Email : sopunelab@mpchb.gov.in
Website : http://mpcb.gov.in

Regional Laboratory

lvion ottt S Regional Laboratory, Pune, Maharashtra
S e Pollution Control Board, Jog Center, 3rd
‘w"! Floor,Mumbai Pune Road,
“ytour Sarvies s our Duty® Wakdewadi,Pune- 411 003

Repot Outward No.: MPCB/RL -Pune/Ambient/23-24/01/25

Date: 05/01/2024 05:58 PM

Analysis Report-Air (Ambient)

Client/Industry/location Name & Address

JAKRAYA SUGARLTD

R60 Distillery ( molasses/ grain /yeast based)

Sample Details
Field SamplelID: BR-0062482
Laboratory Sample Code: MPCB/RL-Pune/AMB/23-24/561
Sample Details (Water/Air/[HW) : Air

Sample Volume Received :

Sample Collected By :

FO-Solapur (Abhijeet Lohiya) (SRO-Solapur)

Seal No. : 264
Typeof Industry / Location details: red
Sample Collected On : Dec 22 2023 08:00:00:000PM
Sr.No| Parameter Starting Time Closing Time Result Unit Met 3%Sf
1 PM10 22-12-2023 20:00 23-12-2023 04:00 84 pg/m3
2 SO2 22-12-2023 20:00 23-12-2023 00:00 10 ug/m3
3 SO2 23-12-2023 00:00 23-12-2023 04:00 8 pg/m3
4 NOx 22-12-2023 20:00 23-12-2023 00:00 35 pg/m3
5 NOx 23-12-2023 00:00 23-12-2023 04:00 31 pg/m3

Report Type: final

Report generated on: 05/01/2024 01:43 PM

Complied & Approved by: Dr P D Khadkikar

Reviewed on Date: 05/01/2024 05:58 PM

Reviewed by: Dr P D Khadkikar
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Dr P D Khadkikar
Scientific Officer,

I/c Regional Laboratory,
Pune,

* Electronic report does not require signature
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MAHARASHTRA POLLUTION CONTROL BOARD

Phone : 020-25811698

Fax : 020-25811698

Email : sopunelab@mpchb.gov.in
Website : http://mpcb.gov.in
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Regional Laboratory

Regional Laboratory, Pune, Maharashtra
5 ‘ i Pollution Control Board, Jog Center, 3rd

Floor,Mumbai Pune Road,
Wakdewadi,Pune- 411 003

Repot Outward No.: MPCB/RL -Pune/Source Emission/23-24/01/7

Date: 05/01/2024 05:57 PM

Analysis Report-Air (Sour ce Emission)

Client/Industry/location Name & Address

JAKRAYA SUGARLTD

R60 Distillery ( molasses/ grain /yeast based)

Sample Details
Field SamplelD: BR-0062507
L aboratory Sample Code: MPCB/RL-Pune/STK/23-24/310
Sample Details (Water/Air/[HW) : Air

Sample Volume Received :

Sample Collected By :

FO-Solapur (Abhijeet Lohiya) (SRO-Solapur)

Seal No. : 264

Typeof Industry / Location details: red

Sample Collected On : Dec 22 2023 11:00:00:000AM

Sr.No Parameter Result Unit Method of analysis
1 S02 38 mg/m3
2 Total Particulate Matter 128 mg/Nm3

Report Type: final

Report generated on: 05/01/2024 01:56 PM

Complied & Approved by: Dr P D Khadkikar
Reviewed on Date: 05/01/2024 05:57 PM

Reviewed by: Dr P D Khadkikar

Dr P D Khadkikar
Scientific Officer,

I/c Regiona Laboratory,
Pune,
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MAHARASHTRA POLLUTION CONTROL BOARD

Phone : 020-25811698 Regional Laboratory

. i ORI | Regional Laboratory, Pune, Maharashtra
Fax . 0_20 25811698 . ‘r”‘““*—'f’"“‘“: Pollution Control Board, Jog Center, 3rd
EmaJI.. sopunelab@mpcb.gov.ln ‘-\‘" Floor,Mumbai Pune Road
Website: http://mpcb.gov.in "Your Service is our Duty” Wakdewadi,Pune- 411 003

Repot Outward No.: M PCB/RL-Pune/Environment/23-24/01/3
Date: 03/01/2024 04:24 PM

Analysis Report-Water (Environment)

Client/Industry/location Name & Address
Well water of Tai Shivaji Gund, Gat no. 149/2, Y enaki, Tal- M ohol, Dist-Solapur
SampleDetails
Field SamplelD : BR-0059660
Laboratory Sample Code : MPCB/RL-Pune/ENV/23-24/608
Sample Details (Water/Air/[HW) : Water
SampleVolume Received :
Sample Collected By : SRO-Solapur(Shri. Nikhil More) (SRO-Solapur)
Seal No. : 94
Typeof Industry /L ocation details :
Sample Collected On : Dec 222023 11:25:00:000AM
Sr.No Parameter Result Unit M ethod of analysis
1 pH 7.7
2 Total Dissolved Solids(TDS) 2088.0 mg/|
3 Suspended Solids ( SS) 20.0 mg/|
4 Turbidity 0.57 NTU
5 Total Alkalinity 690.0 mg/|
6 Biochemical(é)é%gm Demand 7.6 mg/|
7 Chloride 257.42 mg/l
8 Chemical %%%631 Demand 320 mg/|
9 Dissolved Oxygen 4.5 mg/|
10 Hardness (calcium) 400.00 mg/|
11 Hardness (total) 765.00 mg/|
12 Nitrate Nitrogen 3.25 mg/|
13 Sulphate 166.00 mg/|
14 Hardness (Magnesium) 365.00 mg/|
15 Oil & Grease BDL mg/|

Report Type: find

Report generated on: 03/01/2024 04:00 PM
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Reviewed on Date: 03/01/2024 04:24 PM

Reviewed by: Dr P D Khadkikar

Dr P D Khadkikar
Scientific Officer,

I/c Regional Laboratory,
Pune,

* Electronic report does not require signature
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MAHARASHTRA POLLUTION CONTROL BOARD

Phone : 020-25811698

Fax : 020-25811698

Email : sopunelab@mpchb.gov.in
Website : http://mpcb.gov.in

Regional Laboratory
lvion ottt S Regional Laboratory, Pune, Maharashtra

e

‘w"! Floor,Mumbai Pune Road,

Pollution Control Board, Jog Center, 3rd
“ytour Sarvies s our Duty® Wakdewadi,Pune- 411 003

Repot Outward No.: MPCB/RL-Pune/Environment/23-24/01/8
Date: 03/01/2024 04:24 PM

Analysis Report-Water (Environment)

Client/Industry/location Name & Address

Well water of Ramchandra Bandgar, Gat no. 69/1, Watwate, Tal- Mohol, Dist-Solapur

Sample Details
Field SamplelD: BR-0059663
Laboratory Sample Code: MPCB/RL-Pune/ENV/23-24/610
Sample Details (Water/Air/[HW) : Water

Sample Volume Received :

Sample Collected By :

SRO-Solapur(Shri. Nikhil More) (SRO-Solapur)

Seal No. : 94
Typeof Industry / L ocation details:
Sample Collected On : Dec 22 2023 02:50:00:000PM
Sr.No Parameter Result Unit Method of analysis
1 pH 8.0
2 Total Dissolved Solids(TDS) 1896.0 mg/|
3 Suspended Solids ( SS) 16.0 mg/I
4 Turbidity 1.08 NTU
5 Total Alkalinity 350.0 mg/I
6 BiochemicazB%iy)gen Demand 6.8 mg/|
7 Chloride 233.93 mg/|
8 Chemical %ggn Demand 24.0 mg/|
9 Dissolved Oxygen 4.8 mg/|
10 Hardness (calcium) 360.00 mg/|
11 Hardness (total) 690.00 mg/|
12 Nitrate Nitrogen 0.89 mg/|
13 Sulphate 199.00 mg/|
14 Hardness (Magnesium) 330.00 mg/|
15 Oil & Grease BDL mg/I

Report Type: final

Report generated on: 03/01/2024 04:19 PM
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Scientific Officer,
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MAHARASHTRA POLLUTION CONTROL BOARD

Phone : 020-25811698

Fax : 020-25811698

Email : sopunelab@mpchb.gov.in
Website : http://mpcb.gov.in

Regional Laboratory
lvion ottt S Regional Laboratory, Pune, Maharashtra

e

‘w"! Floor,Mumbai Pune Road,

Pollution Control Board, Jog Center, 3rd
“ytour Sarvies s our Duty® Wakdewadi,Pune- 411 003

Repot Outward No.: MPCB/RL-Pune/Environment/23-24/01/7
Date: 03/01/2024 04:24 PM

Analysis Report-Water (Environment)

Client/Industry/location Name & Address

Well water of Raju Bhimrao Bandgar, Gat no. 68/4, Watwate, Tal- Mohol, Dist-Solapur

Sample Details
Field SamplelD: BR-0062380
Laboratory Sample Code: MPCB/RL-Pune/ENV/23-24/604
Sample Details (Water/Air/[HW) : Water

Sample Volume Received :

Sample Collected By :

SRO-Solapur(Shri. Nikhil More) (SRO-Solapur)

Seal No. : 94
Typeof Industry / L ocation details:
Sample Collected On : Dec 22 2023 01:50:00:000PM
Sr.No Parameter Result Unit Method of analysis
1 pH 8.1
2 Total Dissolved Solids(TDS) 1898.0 mg/|
3 Suspended Solids ( SS) 14.0 mg/I
4 Turbidity 152 NTU
5 Total Alkalinity 390.0 mg/I
6 BiochemicazB%iy)gen Demand 6.2 mg/|
7 Chloride 235.93 mg/|
8 Chemical %ggn Demand 24.0 mg/|
9 Dissolved Oxygen 55 mg/|
10 Hardness (calcium) 380.00 mg/|
11 Hardness (total) 710.00 mg/|
12 Nitrate Nitrogen 1.70 mg/|
13 Sulphate 216.00 mg/|
14 Hardness (Magnesium) 330.00 mg/|
15 Oil & Grease BDL mg/I

Report Type: final

Report generated on: 03/01/2024 04:18 PM




348
Complied & Approved by: Dr P D Khadkikar

Reviewed on Date: 03/01/2024 04:24 PM

Reviewed by: Dr P D Khadkikar
Dr P D Khadkikar
Scientific Officer,
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MAHARASHTRA POLLUTION CONTROL BOARD

Phone : 020-25811698

Fax : 020-25811698

Email : sopunelab@mpchb.gov.in
Website : http://mpcb.gov.in

Regional Laboratory
oo Regional Laboratory, Pune, Maharashtra

e

"I"i Pollution Control Board, Jog Center, 3rd

“ur Floor,M um_bai Pune Road,
“ytour Sarvies s our Duty® Wakdewadi,Pune- 411 003

Repot Outward No.: MPCB/RL-Pune/Environment/23-24/01/6
Date: 03/01/2024 04:24 PM

Analysis Report-Water (Environment)

Client/Industry/location Name & Address

Well water of Malappa Bgjrang Bandgar, Gat no. 68/3, Watwate, Ta- Mohol, Dist-Solapur

Sample Details
Field SamplelD: BR-0062381
Laboratory Sample Code: MPCB/RL-Pune/ENV/23-24/605
Sample Details (Water/Air/[HW) : Water

Sample Volume Received :

Sample Collected By :

SRO-Solapur(Shri. Nikhil More) (SRO-Solapur)

Seal No. : 94
Typeof Industry / L ocation details:
Sample Collected On : Dec 22 2023 01:45:00:000PM
Sr.No Parameter Result Unit Method of analysis
1 pH 7.7
2 Total Dissolved Solids(TDS) 2042.0 mg/|
3 Suspended Solids ( SS) 12.0 mg/I
4 Turbidity 0.61 NTU
5 Total Alkalinity 340.0 mg/I
6 BiochemicazB%iy)gen Demand 5.8 mg/|
7 Chloride 312.40 mg/|
8 Chemical %ggn Demand 20.0 mg/|
9 Dissolved Oxygen 52 mg/|
10 Hardness (calcium) 465.00 mg/|
11 Hardness (total) 890.00 mg/|
12 Nitrate Nitrogen 143 mg/|
13 Sulphate 248.00 mg/|
14 Hardness (Magnesium) 425.00 mg/|
15 Oil & Grease BDL mg/I

Report Type: final

Report generated on: 03/01/2024 04:18 PM
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MAHARASHTRA POLLUTION CONTROL BOARD

Phone : 020-25811698

Fax : 020-25811698

Email : sopunelab@mpchb.gov.in
Website : http://mpcb.gov.in

Regional Laboratory
oo Regional Laboratory, Pune, Maharashtra

e

"I"i Pollution Control Board, Jog Center, 3rd

“ur Floor,M um_bai Pune Road,
“ytour Sarvies s our Duty® Wakdewadi,Pune- 411 003

Repot Outward No.: MPCB/RL-Pune/Environment/23-24/01/5
Date: 03/01/2024 04:24 PM

Analysis Report-Water (Environment)

Client/Industry/location Name & Address

Well water of Ramchandra Prakash Waghmode, Gat no. 64/2, Watwate, Tal- Mohol, Dist-Solapur

Sample Details
Field SamplelD: BR-0062382
Laboratory Sample Code: MPCB/RL-Pune/ENV/23-24/606
Sample Details (Water/Air/[HW) : Water

Sample Volume Received :

Sample Collected By :

SRO-Solapur(Shri. Nikhil More) (SRO-Solapur)

Seal No. : 94
Typeof Industry / L ocation details:
Sample Collected On : Dec 22 2023 01:25:00:000PM
Sr.No Parameter Result Unit Method of analysis
1 pH 8.0
2 Total Dissolved Solids(TDS) 1996.0 mg/|
3 Suspended Solids ( SS) 14.0 mg/I
4 Turbidity 0.99 NTU
5 Total Alkalinity 310.0 mg/I
6 BiochemicazB%iy)gen Demand 5.6 mg/|
7 Chloride 284.91 mg/|
8 Chemical %ggn Demand 20.0 mg/|
9 Dissolved Oxygen 53 mg/|
10 Hardness (calcium) 435.00 mg/|
11 Hardness (total) 840.00 mg/|
12 Nitrate Nitrogen 3.45 mg/|
13 Sulphate 214.00 mg/|
14 Hardness (Magnesium) 405.00 mg/|
15 Oil & Grease BDL mg/I

Report Type: final

Report generated on: 03/01/2024 04:17 PM
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MAHARASHTRA POLLUTION CONTROL BOARD

Phone : 020-25811698

Fax : 020-25811698

Email : sopunelab@mpchb.gov.in
Website : http://mpcb.gov.in

Regional Laboratory
lvion ottt S Regional Laboratory, Pune, Maharashtra

e

"I"i Pollution Control Board, Jog Center, 3rd

“ur Floor,M um_bai Pune Road,
“ytour Sarvies s our Duty® Wakdewadi,Pune- 411 003

Repot Outward No.: MPCB/RL-Pune/Environment/23-24/01/4
Date: 03/01/2024 04:24 PM

Analysis Report-Water (Environment)

Client/Industry/location Name & Address

Well water of Keshav Dattu Jadhav, Gat no. 84/1 A, Y enaki, Tal- Mohol, Dist-Solapur

Sample Details
Field SamplelD: BR-0062383
Laboratory Sample Code: MPCB/RL-Pune/ENV/23-24/607
Sample Details (Water/Air/[HW) : Water

Sample Volume Received :

Sample Collected By :

SRO-Solapur(Shri. Nikhil More) (SRO-Solapur)

Seal No. : 94
Typeof Industry / L ocation details:
Sample Collected On : Dec 22 2023 11:45:00:000AM
Sr.No Parameter Result Unit Method of analysis
1 pH 7.7
2 Total Dissolved Solids(TDS) 2094.0 mg/l
3 Suspended Solids ( SS) 16.0 mg/l
4 Turbidity 0.68 NTU
5 Total Alkalinity 270.0 mg/l
6 Biochemic%B%%gen Demand 76 mg/l
7 Chloride 382.38 mg/l
8 Chemical %gg?n Demand 36.0 mg/|
9 Dissolved Oxygen 45 mg/|
10 Hardness (calcium) 570.00 mg/l
11 Hardness (total) 1110.00 mg/l
12 Nitrate Nitrogen 197 mg/l
13 Sulphate 242.00 mg/l
14 Hardness (Magnesium) 540.00 mg/l
15 Oil & Grease BDL mg/l

Report Type: final

Report generated on: 03/01/2024 04:17 PM
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MAHARASHTRA POLLUTION CONTROL BOARD

Phone : 020-25811698

Fax : 020-25811698

Email : sopunelab@mpchb.gov.in
Website : http://mpcb.gov.in

Regional Laboratory
lvion ottt S Regional Laboratory, Pune, Maharashtra

e

‘w"! Floor,Mumbai Pune Road,

Pollution Control Board, Jog Center, 3rd
“ytour Sarvies s our Duty® Wakdewadi,Pune- 411 003

Repot Outward No.: MPCB/RL-Pune/Environment/23-24/01/1
Date: 03/01/2024 04:23 PM

Analysis Report-Water (Environment)

Client/Industry/location Name & Address

Well water of Husen Babalal Mujavar, Gat no. 78/1 K, Watwate, Tal- Mohol, Dist-Solapur

Sample Details
Field SamplelD: BR-0062386
Laboratory Sample Code: MPCB/RL-Pune/ENV/23-24/609
Sample Details (Water/Air/[HW) : Water

Sample Volume Received :

Sample Collected By :

SRO-Solapur(Shri. Nikhil More) (SRO-Solapur)

Seal No. : 94
Typeof Industry / L ocation details:
Sample Collected On : Dec 22 2023 12:30:00:000PM
Sr.No Parameter Result Unit Method of analysis
1 pH 8.0
2 Total Dissolved Solids(TDS) 1874.0 mg/|
3 Suspended Solids ( SS) 12.0 mg/I
4 Turbidity 0.40 NTU
5 Total Alkalinity 576.0 mg/I
6 BiochemicazB%iy)gen Demand 7.0 mg/|
7 Chloride 223.93 mg/|
8 Chemical %ggn Demand 28.0 mg/|
9 Dissolved Oxygen 4.7 mg/|
10 Hardness (calcium) 340.00 mg/|
11 Hardness (total) 620.00 mg/|
12 Nitrate Nitrogen 1.18 mg/|
13 Sulphate 153.50 mg/|
14 Hardness (Magnesium) 280.00 mg/|
15 Oil & Grease BDL mg/I

Report Type: final

Report generated on: 03/01/2024 03:56 PM
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MAHARASHTRA POLLUTION CONTROL BOARD

Regional Laboratory

or.1e. 020-25811698 lvion ottt S Regional Laboratory, Pune, Maharashtra
Fax : 020-25811698 —_— )
" . S | Pollution Control Board, Jog Center, 3rd
Email : sopunelab@mpchb.gov.in k| Floor Mumba Pune Ro

N - e |
Website: http//mpCbgOVIn “ytour Sarvies s our Duty® Wakdewadi,Pune- 411 003

Repot Outward No.: MPCB/RL-Pune/Environment/23-24/01/2
Date: 03/01/2024 04:24 PM

Analysis Report-Water (Environment)

Client/Industry/location Name & Address
Well water of Aappa Shivaji Waghmare, Gat no. 50, Wagholewadi, Tal- Mohol, Dist-Solapur
Sample Details
Field SamplelID: BR-0062387
Laboratory Sample Code: MPCB/RL-Pune/ENV/23-24/611
Sample Details (Water/Air/[HW) : Water
Sample Volume Received :
Sample Collected By : SRO-Solapur(Shri. Nikhil More) (SRO-Solapur)
Seal No. : 94
Typeof Industry / L ocation details:
Sample Collected On : Dec 22 2023 01:00:00:000PM
Sr.No Parameter Result Unit Method of analysis
1 pH 7.7
2 Total Dissolved Solids(TDS) 2068.0 mg/|
3 Suspended Solids ( SS) 20.0 mg/I
4 Turbidity 5.09 NTU
5 Total Alkalinity 540.0 mg/I
6 BiochemicazB%iy)gen Demand 8.0 mg/|
7 Chloride 199.94 mg/|
8 Chemical %ggn Demand 36.0 mg/|
9 Dissolved Oxygen 4.3 mg/|
10 Hardness (calcium) 308.00 mg/|
11 Hardness (total) 568.00 mg/|
12 Nitrate Nitrogen 0.88 mg/|
13 Sulphate 167.00 mg/|
14 Hardness (Magnesium) 260.00 mg/|
15 Oil & Grease BDL mg/I

Report Type: final

Report generated on: 03/01/2024 03:59 PM
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Reviewed on Date: 03/01/2024 04:24 PM

Reviewed by: Dr P D Khadkikar
Dr P D Khadkikar
Scientific Officer,

I/c Regional Laboratory,
Pune,
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Phone : 020-25811698

Fax : 020-25811698

Email : sopunelab@mpchb.gov.in
Website : http://mpcb.gov.in

ronr Servieod iF oaf I:I'u.I:‘_\"'

Regional Laboratory

lvion ottt S Regional Laboratory, Pune, Maharashtra
S e Pollution Control Board, Jog Center, 3rd
‘w"! Floor,Mumbai Pune Road,

Wakdewadi,Pune- 411 003

Repot Outward No.: MPCB/RL-Pune/Hazardous Waste/23-24/01/3

Date: 03/01/2024 04:25 PM

Analysis Report-Waste (Hazar dous W aste)

Client/Industry/location Name & Address

Soil from agricultural land of Tai Shivgji Gund, Gat no. 149/2, Y enaki, Tal- Mohol, Dist-Solapur

Sample Details

Field SamplelD:

BR-0059662

Laboratory Sample Code:

MPCB/RL-Pune/lHW/23-24/61

Sample Details (Water/Air/[HW) :

Waste

Sample Volume Received :

Sample Collected By :

SRO-Solapur(Shri. Nikhil More) (SRO-Solapur)

Seal No. : 94
Typeof Industry / L ocation details:
Sample Collected On : Dec 22 2023 11:40:00:000AM
Sr.No Parameter Result Unit Method of analysis
1 Cw&%@o%”n%gfﬂﬂ}' um 0.73 mag/kg
2 Total Chromium 3.87 mg/kg
3 Copper Compounds (B3) 1.45 mg/kg
4 Lead and L%%Compounds 0.00 ma/kg
5 Nickel Compounds (B6) 2.50 mg/kg
6 Zinc Compounds (C14) 3.84 mg/kg

Report Type: final

Report generated on: 03/01/2024 04:20 PM
Complied & Approved by: Dr P D Khadkikar
Reviewed on Date: 03/01/2024 04:25 PM

Reviewed by: Dr P D Khadkikar
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Dr P D Khadkikar
Scientific Officer,

I/c Regional Laboratory,
Pune,

* Electronic report does not require signature
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MAHARASHTRA POLLUTION CONTROL BOARD

Phone : 020-25811698

Fax : 020-25811698

Email : sopunelab@mpchb.gov.in
Website : http://mpcb.gov.in

Regional Laboratory
oo Regional Laboratory, Pune, Maharashtra

e

"I"i Pollution Control Board, Jog Center, 3rd

“ur Floor,M um_bai Pune Road,
“ytour Sarvies s our Duty® Wakdewadi,Pune- 411 003

Repot Outward No.: MPCB/RL-Pune/Environment/23-24/01/5
Date: 03/01/2024 04:24 PM

Analysis Report-Water (Environment)

Client/Industry/location Name & Address

Well water of Ramchandra Prakash Waghmode, Gat no. 64/2, Watwate, Tal- Mohol, Dist-Solapur

Sample Details
Field SamplelD: BR-0062382
Laboratory Sample Code: MPCB/RL-Pune/ENV/23-24/606
Sample Details (Water/Air/[HW) : Water

Sample Volume Received :

Sample Collected By :

SRO-Solapur(Shri. Nikhil More) (SRO-Solapur)

Seal No. : 94
Typeof Industry / L ocation details:
Sample Collected On : Dec 22 2023 01:25:00:000PM
Sr.No Parameter Result Unit Method of analysis
1 pH 8.0
2 Total Dissolved Solids(TDS) 1996.0 mg/|
3 Suspended Solids ( SS) 14.0 mg/I
4 Turbidity 0.99 NTU
5 Total Alkalinity 310.0 mg/I
6 BiochemicazB%iy)gen Demand 5.6 mg/|
7 Chloride 284.91 mg/|
8 Chemical %ggn Demand 20.0 mg/|
9 Dissolved Oxygen 53 mg/|
10 Hardness (calcium) 435.00 mg/|
11 Hardness (total) 840.00 mg/|
12 Nitrate Nitrogen 3.45 mg/|
13 Sulphate 214.00 mg/|
14 Hardness (Magnesium) 405.00 mg/|
15 Oil & Grease BDL mg/I

Report Type: final

Report generated on: 03/01/2024 04:17 PM
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Complied & Approved by: Dr P D Khadkikar

Reviewed on Date: 03/01/2024 04:24 PM

Reviewed by: Dr P D Khadkikar
Dr P D Khadkikar
Scientific Officer,

I/c Regional Laboratory,
Pune,

* Electronic report does not require signature
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MAHARASHTRA POLLUTION CONTROL BOARD

Phone : 020-25811698 Regional Laboratory

) ! lvion ottt S Regional Laboratory, Pune, Maharashtra
Fax : 0_20 25811698 . == Pollution Control Board, Jog Center, 3rd
Email : sopunelab@mpchb.gov.in ik Floor Murmba Pune Road
Website : http://mpcb.gov.in “uy oor,Mumba Fune ~oad,
’ ’ ) ) “ytour Sarvies s our Duty® Wakdewadi,Pune- 411 003

Repot Outward No.: MPCB/RL -Pune/Hazardous Waste/23-24/01/2
Date: 03/01/2024 04:25 PM

Analysis Report-Waste (Hazar dous W aste)

Client/Industry/location Name & Address
Soil from agricultural land of Keshav Dattu Jadhav, Gat no. 84/1 A, Y enaki, Tal- Mohol, Dist-Solapur
Sample Details
Field SamplelD: BR-0062384
Laboratory Sample Code: MPCB/RL-Pune/HW/23-24/60
Sample Details (Water/Air/[HW) : Waste
Sample Volume Received :
Sample Collected By : SRO-Solapur(Shri. Nikhil More) (SRO-Solapur)
Seal No. : 94
Typeof Industry / L ocation details:
Sample Collected On : Dec 22 2023 12:05:00:000PM
Sr.No Parameter Result Unit Method of analysis
1 Cw&%@o%”n%gfﬂﬂ}' um 0.59 mag/kg
2 Total Chromium 3.56 mg/kg
3 Copper Compounds (B3) 1.02 mg/kg
4 Lead and L%%Compounds 0.00 ma/kg
5 Nickel Compounds (B6) 212 ma/kg
6 Zinc Compounds (C14) 7.14 mag/kg

Report Type: final

Report generated on: 03/01/2024 04:20 PM
Complied & Approved by: Dr P D Khadkikar
Reviewed on Date: 03/01/2024 04:25 PM

Reviewed by: Dr P D Khadkikar
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Scientific Officer,

I/c Regional Laboratory,
Pune,

* Electronic report does not require signature
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Annexure 8

MPCB Consent to Sugar Unit
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MAHARASHTRA POLLUTION CONTROL BOARD

Tel: 24010706/24010437 Kalpataru Point, 2nd and 4th

Fax: 24023516 HETTE floor, Opp. Cine Planet

Website: http://mpcb.gov.in - Cinema, Near Sion Circle, Sion

Email: cac-cell@mpcb.gov.in i‘_.i' (E), Mumbai-400022
. | /4

No:- Formatl.0/CAC/UAN No.MPCB-
CONSENT-0000176372/CR/2310001922

To, WIIFF 2
Jakraya Sugar Limited, \p -..[...,-, \3%:?
Wi tries

Date: 26/10/2023

70,71,72,73,74,Watwate
Mohol,Solapur.

Ficcd
i S =
gy vy p A

Your Service is Our Duty

Sub: Renewal of Consent for 4900 TCD and 11 MW.

Ref: 1. Renewal of consent granted by the Board vide no.
Format-1.0/CAC/UAN No MPCB-
CONSENT-0000093384/CR-2010000721 dated 21.10.2020, Valid
up to 31.07.2023.

2. Environmental Clearance vide no. . F. No. J-11011/314/2012-1A 1l
(1) dtd. 14.07.2020.

3. Minutes of CAC Meeting dtd. 26.09.2023.

Your application No.MPCB-CONSENT-0000176372 Dated 18.07.2023

For: grant of Consent to Renewal under Section 26 of the Water (Prevention & Control of
Pollution) Act, 1974 & under Section 21 of the Air (Prevention & Control of Pollution) Act,
1981 and Authorization under Rule 6 and Rule 18(7) of the Hazardous & Other Wastes
(Management & Transboundary Movement) Rules 2016 is considered and the consent is
hereby granted subject to the following terms and conditions and as detailed in the
schedule I, II, lll & IV annexed to this order:

1. The Consent to Renewal is granted upto: 31.07.2024

2. The capital investment of the industry is Rs.143.9820 (Existing - Rs.
137.5365 Crs. ) Crs. (As per C.A Certificate submitted by industry).

3. Consent is valid for the manufacture of:

Sr No Product Maximum Quantity UomMm
1 Sugar 15750 MT/M
2 Molasses 5880 MT/M
3 Bagasse 44100 MT/M
4 Pressmud 5880 MT/M
5 Electric power (Co-generation) 11 MW

3. The Cane crushing capacity of Sugar unit shall not exceed 4900 TCD
Conditions under Water (P&CP) Act, 1974 for discharge of effluent:

Permitted
in CMD

Sr No Description

Standards to Disposal

60 CMD is recycled and 365

1. [Trade effluent 425 As per Schedule - CMD on land for irrigation

/QMS.PO6_F02/00 Page 1 of 9
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Permitted

Description in CMD Standards to Disposal
2. Domestic effluent 5 As per Schedule - |
5. Conditions under the Air (P& CP) Act, 1981 for air emissions:
Stack Description of stack / Number of Standards to be
No. source Stack achieved
01 Boiler (70 TPH) 1 As per Schedule -II
2 D.G.Set ( 625 KVA X 2 No.) 1 As per Schedule -II

6. Conditions about Non Hazardous Wastes:

zf, Type of Waste Quantity UoM  Treatment Disposal
1 |Boiler Ash 14  |MT/M|Stored in ash yard Sale to Brick
manufacture
2 |ETP Sludge 3 MT/M|Compost Use as manure

7. Conditions under Hazardous & Other Wastes (M & T M) Rules 2008 for
treatment and disposal of hazardous waste:

Sr Type of HwW Quantity & .
No Waste Category. UoM feat et A
1 5.1 Usegl or 51 10 Lit/Day  |Recycle Sale to authorizd
spent oil recycler

The applicant shall ensure disposal to the Actual user having permissions under Rule 9
of Hazardous and other Waste (M & TM) Rules, 2016.

a. The applicant shall properly collect, transport & regularly dispose of the hazardous
waste to CHWTSDF, in compliance of the Hazardous & Other Wastes (Management &
Transboundry Movement) Rules, 2016 and keep proper manifest thereof.

8. The Board reserves the right to review, amend, suspend, revoke etc. this consent and
the same shall be binding on the industry.

9. This consent should not be construed as exemption from obtaining necessary
NOC/permission from any other Government authorities.

10. Industry shall connect online CMS data as per CPCB guidelines to CPCB & MPCB
Servers.

11. Industry shall stop production activity voluntarily in case of failure of operation and
maintenance of the ETP system as preventive measures.

12. This consent is issued as per the Consent Appraisal Committee meeting dated
26.09.2023.

13. PP shall not discharge treated / untreated effluent in any water body.

/QMS.PO6_F02/00 Page 2 of 9
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14. The applicant shall make an application for renewal of the consent at least 60 days
before the date of the expiry of the consent.

Signed by: Tir Avinash Dhdikne
Member Secrclany

Fair aisd oty Behall of 25 "'"

Maliarailfites Polliticn Control Board

msEinpc et
PSR - L LR

Received Consent fee of -

Sr.No Amount(Rs.) Transaction/DR.No. Date Transaction Type
1 863892.00 |TXN2307002363 18/07/2023|0Online Payment
2 25000.00 |TXN2308001822 10/08/2023|0Online Payment

Balance amount of Rs. 575928 will be considered at the time of next renewal
of consent.

Copy to:

1. Regional Officer, MPCB, Pune and Sub-Regional Officer, MPCB, Solapur
- They are directed to ensure the compliance of the consent conditions.
2. Chief Accounts Officer, MPCB,Sion, Mumbai

3. CC/CAC desk - for record & website updation purposes.

/QMS.PO6_F02/00 Page 3 of 9
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SCHEDULE-I
Terms & conditions for compliance of Water Pollution Control:
1) A] As per your application, you have Provided Effluent Treatment Plant

(ETP) of designed capacity of 500.00 CMD consisting of Primary,
Secondary, Tertiary for the treatment of 425.00 CMD industrial effluent.

B] Industry shall provide CPU for recycle/reuse of treated effluent.

C] The Applicant shall operate the effluent treatment plant (ETP) to treat
the trade effluent so as to achieve the following standards prescribed
by the Board or under EP Act, 1986 and Rules made there under from
time to time, whichever is stringent.

Limiting concentration not to exceed in

Sr. No. Parameters mg/l, except for pH

(1) |pH 5.5-9.0

(2) |Oil & Grease 10

(3) |BOD (3 days 27 100

(4) |Sulphate 1000

(5) |Suspended Solids 100

(6) |COD 250

(7) |Chloride 600

(8) |Total Dissolved Solids 2100

D] The treated effluent 365.00 CMD shall be disposed on land for irrigation
on 20.23 hectares of own land /as per the bilateral agreement with
farmers. In no any case treated/untreated effluent shall find its way
outside the factory premises directly or indirectly.

E] Industry shall operate Online Continuous Emission Monitoring System
(OCEMS) and shall transmit Online Continuous Emission Monitoring
System (OCEMS) data to Board’s server directly through the data logger
without any intermediate server.

F] Trade effluent of 60.00 CMD generated from Co-gen shall be 100%
recycle in process.

G] CREP conditions for Sugar Factory

i. Operation of ETP shall be started at least one month before starting of cane
crushing to achieve desired MLSS. So as to meet prescribed standards from
day one the operation of mill.

ii. Waste water generation shall be reduced to 100 liters per tone of cane
crushed.

iii. Industry shall achieve zero discharge into in land surface water bodies.

iv. 15 days’ storage capacity tank shall be provided for treated effluent to take
care during no demand for irrigation.

H] Industry to make necessary arrangement to cover the effluent
collection system and to avoid the ingress of Bagasse and other
material.

/QMS.PO6_F02/00 Page 4 of 9
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(i)

(iii)

/QMS.PO6_F02/00

1] The unit shall operate ETP even after completion of the crushing season
so that any effluent generated during washing & maintenance activity is
to be discharged after proper treatment.

J1 The unit shall optimize water use in industrial process & maintain records.

A] As per your application, you have provided septic tank and soak pit for
the treatment of 5.00 CMD sewage.

B] The applicant shall operate sewage treatment system to treat sewage so
as to achieve the following standards/ prescribed under EP Act 1986 and
rules made under time to time, whichever is stringent.

1 |Suspended Solids Not to exceed 100 mg/I
2 |BOD 3 days (27°C) Not to exceed 100 mg/I

C] The treated sewage shall be 100% reused/recycled for gardening purpose
within premise. In no any case, sewage shall find its way outside
Company’s premises.

The industry shall have bilateral agreement with the farmers on whose land the
treated effluent is used for irrigation purposes and a copy of the agreements with
validity shall be submitted to the Regional/Sub- Regional Office of the Board.

The industry shall create Environmental Cell by appointing an Environmental Engineer,
Chemist and Agriculture expert for looking after day to day activities related to
Environment and irrigation field where treated effluent is used for irrigation.

CONDITIONS FOR MOLASSES STORAGE:

The molasses shall be properly collected and stored in steel tanks which shall be leak
proof. At no stage of handling of molasses, there shall be leakage or spillage.

The capacity of tanks for storage of molasses shall be such that it will take care of
bumper production of sugar, non-lifting of molasses etc.

All the area on which molasses are stored and handled should be provided with drain
for diverting the spills to the treatment plant/ molasses tank. Suitable arrangements
for accidental discharges of molasses from the tanks shall be provided to contain the
same within factory premises.

Destruction of molasses and its disposal shall not be done without specific permission
in writing from the authorized officer of the Board. Intimation of intention to destroy or
dispose of the molasses shall be given to the Board at least 15 (fifteen) days in
advance by registered post under intimation to the Sub-Regional officer and Regional
officer of the Board under whose jurisdiction the factory is situated.

The storage tanks shall be kept in good conditions all the year round with adequate
maintenance. The tanks size and capacity per cm, height, total capacity in tonnes shall
be displayed prominently near /on the tank.

The above conditions shall be in addition to and not in derogation of the provisions
contained in the “Bombay Molasses Rules, 19557 and “Maharashtra Molasses Storage
and Supply Regulation, 19657.

The Applicant shall provide Specific Water Pollution control system as per the
conditions of EP Act, 1986 and rule made there under from time to time/
Environmental Clearance / CREP guidelines if applicable.
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7) The Board reserves its rights to review plans, specifications or other data relating to
plant setup for the treatment of waterworks for the purification there of & the system
for the disposal of sewage or trade effluent or in connection with the grant of any
consent conditions. The Applicant shall obtain prior consent of the Board to take steps
to establish the unit or establish any treatment and disposal system or an extension or
addition thereto.

8) The industry shall ensure replacement of pollution control system or its parts after
expiry of its expected life as defined by manufacturer so as to ensure the compliance
of standards and safety of the operation thereof.

9) The Applicant shall comply with the provisions of the Water (Prevention & Control of
Pollution) Act, 1974 and as amended, by installing water meters, and other provisions
as contained in the said act:

=1 Purpose for water consumed BT QST
No. P quantity (CMD)
1 Industrial Cooling, spraying in mine pits or boiler 50.00
feed
2. |Domestic purpose 22.00
Processing whereby water gets polluted & pollutants
3. o 225.00
are easily biodegradable
Processing whereby water gets polluted & pollutants
4, oo . 0.00
are not easily biodegradable and are toxic
5. |Grandening 10

10) The Applicant shall provide Specific Water Pollution control system as per the
conditions of EP Act, 1986 and rule made there under from time to time/
Environmental Clearance/ CREP guidelines.

SCHEDULE-II
Terms & conditions for compliance of Air Pollution Control:

1) As per your application, you have provided the Air pollution control (APC)
system and erected following stack(s) and observe the following fuel

pattern-
Stack Stack APC Height Type of Quantity & s% SO
No. Attached To System in Mtrs. Fuel UoM ? 2
01 ESL‘SWO ESP 72 |Bagasse |840 MT/Day |0.20|3360.00
DG Set (625 |Accoustic .
01 KVA X 2 No,) |enclosure 5 HSD 100 Lit/Day |1.00| 2.00
2) The Applicant shall provide Specific Air Pollution control equipments as

per the conditions of EP Act, 1986 and rule made there under from time
to time/ Environmental Clearance / CREP guidelines.

1 The Applicant shall provide ESP/ Bag filter/ Wet scrubber to the Bagasse fired
boiler and Dust Collector to Sugar bagging section as an Air Pollution control
equipments OR as per the conditions of EP Act, 1986 and rule made there under
from time to time / Environmental Clearance / CREP guidelines.

2 The applicant shall operate and maintain above mentioned air pollution control
system, so as to achieve the level of pollutants to the following standards:

Total Particulate matter Not to exceed 150 mg/Nm3
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3 The Applicant shall obtain necessary prior permission for providing additional control
equipment with necessary specifications and operation thereof or alteration or
replacement/alteration well before its life come to an end or erection of new pollution
control equipment.

4 The Board reserves its rights to vary all or any of the condition in the consent, if due to
any technological improvement or otherwise such variation (including the change of
any control equipment, other in whole or in part is necessary).

5 Industry should not use auxiliary fuel more than 15 % (as per amendment in EIA
Notification 2009, power plant upto 15 MW based on Bio-mass and using auxiliary fuel
as coal upto 15% are exempt.) as co-gen capacity is below 15 MW,

3) The Applicant shall obtain necessary prior permission for providing
additional control equipment with necessary specifications and operation
thereof or alteration or replacement/alteration well before its life come to an
end or erection of new pollution control equipment.

4) The Board reserves its rights to vary all or any of the condition in the
consent, if due to any technological improvement or otherwise such variation
(including the change of any control equipment, other in whole or in part is
necessary).

SCHEDULE-III
Details of Bank Guarantees:

Amt of
BG
Imposed

Sr. Consent(C2E/C Submission Purpose Compliance Validity

Period of BG Period Date

No. 20/C2R)

Towards
compliance
of Consent
15 conditions
days/extended |& O & M of
pollution
control
system.

1 |CtoR 25 lakh 31.07.2024 31.03.2025

BG Forfeiture History

Amount of Reason of
:{c} BG
Forfeiture Forfeiture

Srno Consent LA G Submission Purpose

(C2E/C20/C2R) . Period of BG

SCHEDULE-IV
General Conditions:

1 The applicant shall provide facility for collection of environmental samples and
samples of trade and sewage effluents, air emissions and hazardous waste to the
Board staff at the terminal or designated points and shall pay to the Board for the
services rendered in this behalf.

2 The applicant shall provide ports in the chimney/(s) and facilities such as ladder,
platform etc. for monitoring the air emissions and the same shall be open for
inspection to/and for use of the Board’s Staff. The chimney(s) vents attached to various
sources of emission shall be designated by numbers such as S-1, S-2, etc. and these
shall be painted/ displayed to facilitate identification.
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10

11

12

13

14

15

/QMS.PO6_F02/00

Whenever due to any accident or other unforeseen act or even, such emissions occur
or is apprehended to occur in excess of standards laid down, such information shall be
forthwith Reported to Board, concerned Police Station, office of Directorate of Health
Services, Department of Explosives, Inspectorate of Factories and Local Body. In case
of failure of pollution control equipment, the production process connected to it shall
be stopped.

The applicant shall provide an alternate electric power source sufficient to operate all
pollution control facilities installed to maintain compliance with the terms and
conditions of the consent. In the absence, the applicant shall stop, reduce or otherwise,
control production to abide by terms and conditions of this consent.

The firm shall submit to this office, the 30th day of September every year, the
Environmental Statement Report for the financial year ending 31st March in the
prescribed Form-V as per the provisions of rule 14 of the Environment (Protection)
(Second Amendment) Rules, 1992.

The industry should comply with the Hazardous & Other Wastes (M & TM) Rules, 2016
and submit the Annual Returns as per Rule 6(5) & 20(2) of Hazardous & Other Wastes
(M & TM) Rules, 2016 for the preceding year April to March in Form-IV by 30th June of
every year.

An inspection book shall be opened and made available to the Board’s officers during
their visit to the applicant.

The industry shall constitute an  Environmental cell with qualified
staff/personnel/agency to see the day to day compliance of consent condition towards
Environment Protection.

The applicant shall install a separate meter showing the consumption of energy for
operation of domestic and industrial effluent treatment plants and air pollution control
system. A register showing consumption of chemicals used for treatment shall be
maintained.

The applicant shall bring minimum 33% of the available open land under green
coverage/ plantation. The applicant shall submit a yearly statement by 30th
September every year on available open plot area, number of trees surviving as on
31st March of the year and number of trees planted by September end.

The industry shall submit official e-mail address and any change will be duly informed
to the MPCB.

Industry should monitor effluent quality, stack emissions and ambient air quality
monthly/quarterly.

The industry shall recycle/reprocess/reuse/recover Hazardous Waste as per the
provision contain in the H&OW(M&TM) Rules 2016, which can be recycled/processed/
reused/ recovered and only waste which has to be incinerated shall go to incineration
and waste which can be used for land filling and cannot be recycled/ reprocessed etc.
should go for that purpose, in order to reduce load on incineration and landfill
site/environment.

Industry shall strictly comply with the Water (P&CP) Act, 1974, Air (P&CP) Act,1981 and
Environmental Protection Act,1986 and industry specific standard under EP Rules 1986
which are available on MPCB website(www.mpchb.gov.in).

Separate drainage system shall be provided for collection of trade and sewage
effluents. Terminal manholes shall be provided at the end of the collection system with
arrangement for measuring the flow. No effluent shall be admitted in the pipes/sewers
downstream of the terminal manholes. No effluent shall find its way other than in
designed and provided collection system.
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18
19

20
21

22

23

24

16 Neither storm water nor discharge from other premises shall be allowed to mix with the

effluents from the factory.

17. Conditions for D.G. Set

a) Noise from the D.G. Set should be controlled by providing an acoustic enclosure or by
treating the room acoustically.

b) Industry should provide acoustic enclosure for control of noise. The acoustic enclosure/
acoustic treatment of the room should be designed for minimum 25 dB (A) insertion loss
or for meeting the ambient noise standards, whichever is on higher side. A suitable
exhaust muffler with insertion loss of 25 dB (A) shall also be provided. The measurement
of insertion loss will be done at different points at 0.5 meters from acoustic
enclosure/room and then average.

¢) Industry should make efforts to bring down noise level due to DG set, outside industrial
premises, within ambient noise requirements by proper sitting and control measures.

d) Installation of DG Set must be strictly in compliance with recommendations of DG Set
manufacturer.

e) A proper routine and preventive maintenance procedure for DG set should be set and
followed in consultation with the DG manufacturer which would help to prevent noise
levels of DG set from deteriorating with use.

f) D.G. Set shall be operated only in case of power failure.

g) The applicant should not cause any nuisance in the surrounding area due to operation of
D.G. Set.

h) The applicant shall comply with the notification of MoEFCC, India on Environment
(Protection) second Amendment Rules vide GSR 371(E) dated 17.05.2002 and its
amendments regarding noise limit for generator sets run with diesel.

The industry should not cause any nuisance in surrounding area.

The industry shall take adequate measures for control of noise levels from its own sources
within the premises so as to maintain ambient air quality standard in respect of noise to less
than 75 dB (A) during day time and 70 dB (A) during night time. Day time is reckoned in
between 6 a.m. and 10 p.m. and night time is reckoned between 10 p.m. and 6 a.m.

The applicant shall maintain good housekeeping.

The non-hazardous solid waste arising in the factory premises, sweepings, etc. be disposed
of scientifically so as not to cause any nuisance / pollution. The applicant shall take
necessary permissions from civic authorities for disposal of solid waste.

The applicant shall not change or alter the quantity, quality, the rate of discharge,
temperature or the mode of the effluent/emissions or hazardous wastes or control
equipment provided for without previous written permission of the Board. The industry will
not carry out any activity, for which this consent has not been granted/without prior consent
of the Board.

The industry shall ensure that fugitive emissions from the activity are controlled so as to
maintain clean and safe environment in and around the factory premises.

The industry shall achieve the National Ambient Air Quality standards prescribed vide
Government of India, Notification dtd. 16.11.2009 as amended.

This certificate is digitally & electronically signed.

/QMS.PO6_F02/00
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Annexure 9

MPCB Consent to Distillery Unit
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MAHARASHTRA POLLUTION CONTROL BOARD

Tel: 24010706/24010437 - Kalpataru Point, 2nd and
Fax: 24023516 —_— 4th floor, Opp. Cine Planet
Website: http://mpcb.gov.in i.‘.:ili Cinema, Near Sion Circle,
Email: cac-cell@mpcb.gov.in S 74 Sion (E), Mumbai-400022
RED/L.S.1 (R60) Date: 23/11/2023

No:- Formatl.0/CAC/UAN No.MPCB-
CONSENT-0000176871, 183015 &

183000/CR/2311001861

| 8 . [
To, \ ﬂr |_|]:[ o 4
Jakraya Sugar Ltd ""‘t’“
61/1/A, 64/1,Watwate, Mohol,Solapur. LY pl Sl iﬂfﬂ:ﬁg

Your Service is Our Duty

Sub: Renewal of Consent for 200 KLPD Distillery

Ref: 1. Renewal of Consent granted by the Board vide No. Format-1.0/CAC/UAN
No MPCB-CONSENT-0000145411/CR-2211000822 dated 11.11.2022,
Valid up to 31.08.2023.

2. Minutes of CAC Meeting dtd. 26.09.2023 & 06.11.2023.

Your application No.MPCB-CONSENT-0000176871 Dated 20.07.2023

For: Consent to Renewal under Section 26 of the Water (Prevention & Control of Pollution)
Act, 1974 & under Section 21 of the Air (Prevention & Control of Pollution) Act, 1981 and
Authorization under Rule 6 of the Hazardous & Other Wastes (Management &
Transboundary Movement) Rules 2016 is considered and the consent is hereby granted
subject to the following terms and conditions and as detailed in the schedule I, II, Il & IV
annexed to this order:

1. The consent to renewal is granted for a period up to 31/08/2024

2. The capital investment of the project is Rs.132.9554 (Potash powder plant-
1.50 Crs + CBG plant - 2.20 Crs = Total - = Rs. 136.6554 Crs.) Crs. (As per C.A
Certificate submitted by industry )

3. Consent is valid for the manufacture of:

Sr Maximum

No Product Quantity uomM

Products
1 |ENA/RS 200 KL/D
2 |Anhydrous Alcohol 27 KL/D
3 |Ethanol (By using RS/SDS) 150 KL/D
4 |Fusel Oil 13.6 KL/D
5 |Granulated Potash & Powder Potash (PDM) 4500 Kg/Hr
6 |Compressed Biogas 20000 |Kg/Day

Distillery Capacity shall not exceed 200 KLPD.
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10.

11.

12.

13.

14.

Conditions under Water (P&CP), 1974 Act for discharge of effluent:

Sr . .. Permitted (in .

No Description CMD) Standards to Disposal Path
1. |Trade effluent 1600 As per Schedule-1{MEE and Dryer.

2. |[Domestic effluent 12 As per Schedule-1{0n land for irrigation.

Conditions under Air (P& CP) Act, 1981 for air emissions:
Sr Stack Description of stack / Number of Standards to be

No. No. source Stack achieved

Steam is taken from sugar

; 1 As per Schedule -l
unit.

Non-Hazardous Wastes:
Sr No Type of Waste Quantity  UoM Treatment Disposal
NA

Conditions under Hazardous & Other Wastes (M & T M) Rules 2016 for
Collection, Segregation, Storage, Transportation, Treatment and Disposal of
hazardous waste:

Sr No Category No./ Type Quantity UoM Treatment Disposal
NA

The Board reserves the right to review, amend, suspend, revoke this consent and the

same shall be binding on the industry.

This consent should not be construed as exemption from obtaining necessary NOC/
permission from any other Government authorities.

This consent is issued pursuant to the decision of the Consent Appraisal Committee
Meeting held on. 26.09.2023 & 06.11.2023.

The applicant shall comply with the conditions of the Environmental Clearance granted
vide letter No. S F. NO. J-11011/314/2012- IA 1l (1) dtd. 14.07.2020.

The applicant shall operate pollution control system scientifically to strictly achieve
consented norms and Zero liquid discharge.

The applicant shall submit Bank Guarantee of Rs. 50 lakh towards O & M of pollution
control system and compliance of consent conditions.

The applicant shall make an application for renewal of consent 60 days prior to date of
expiry of the consent. (Operate/Renewal)

Signied by T Avinash Dhjhn

Klember Soonctanye . .

X 5 "-.—:ﬂ-'lI Far aisd oty Behall of, 'q' i
I;-'-.T‘J 3 H;l-.m%h; Pu.ltHun Contral Board
J'llh'hl.1|'||:-|.
12311 - =1‘15321-j=~c 1=
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Received Consent fee of -

Transaction
Type

Rs. 2,65,911/- are utilized from Balance payment of Rs. 310230/- as per consent dtd.
11.11.2022 for this consent. Rs. 15,000/- paid as per UAN No. 0000183015 and Rs.
15,000/- paid as per UAN No. 0000183000 is adjusted to this consent , as issued
combine consent. Now Rs. 44,319/- are kept balance and shall be adjusted to next
renewal of consent.

Sr.No Amount(Rs.) Transaction/DR.No. Date

Copy to:

1. Regional Officer, MPCB, Pune and Sub-Regional Officer, MPCB, Solapur
- They are directed to ensure the compliance of the consent conditions.
2. Chief Accounts Officer, MPCB,Sion, Mumbai

3. CC/CAC desk - for record & website updation purposes.
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SCHEDULE-I
Terms & conditions for compliance of Water Pollution Control:

1.Conditions for Trade effluent:

A] You have provided comprehensive treatment i.e Effluent treatment plant for trade
effluent 1600 CMD including Bio-digester, followed by MEE for volume reduction
and ATFD for achieving zero discharge. In no any spent wash shall discharge
outside the factory premises/ on land / into stream directly or indirectly.

B] Industry shall operate Online Continuous Emission Monitoring System (OCEMS) and
shall transmit Online Continuous Emission Monitoring System (OCEMS) data to
Board'’s server directly through the data logger without any intermediate server

2.Conditions for Sewage/ Domestic effluent:

i. You shall provide sewage treatment plant for the treatment of 12 CMD sewage
generation due to expansion and provide including disinfection facility.

ii. The industry shall operate sewage treatment system to treat the sewage/ domestic
effluent so as to achieve the standards as prescribed by the board/under EP Act,
1986 and rules made thereunder from time to time whichever is stringent.

Sr.No|Parameter Concentration not to exceed(in mg/I except for pH
pH 6.5-9.0
BOD 30
3. TSS 100

iii. The sewage shall be treated by using septic tank and soak pit and overflow if any
shall be used on-land for gardening/irrigation.

4. The operation of distillery should be restricted to 330 days in a year and that it will not
operate during rainy season.

5. The Applicant shall comply with the provisions of the Water (Prevention & Control of
Pollution) Act, 1974 and as amended, by installing water meters and other provisions
as contained in the said act:

Water consumption quantity

Sr. No. Purpose for water consumed (CMD)

1 Indusltrlal Cooling, spraying in mine pits 633.00
or boiler feed

2. Domestic purpose 8.00
Processing whereby water gets polluted

3. & pollutants are easily biodegradable 1343.00
Processing whereby water gets polluted

4, & pollutants are not easily 0.00
biodegradable and are toxic

5. Gardening 10

6. The Applicant shall provide Specific Water Pollution control system as per the
conditions of EP Act, 1986 and rule made there under from time to time/
Environmental Clearance.

akraya Sugar Ltd. (Distillery Unit o. - - ndus-Id. (23-11-2023
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SCHEDULE-II
Terms & conditions for compliance of Air Pollution Control:

1. As per your application, you have provided the Air pollution control (APC) system and
erected following stack (s) to observe the following fuel pattern:

Stack Stack Attached APC Height Type Quantity &

0,
No. To System in Mtrs. of Fuel UoM o) e
Steam is taken
1 from existing NA 72 NA 0 --NA-- 0.20|100.00
sugar unit

2. Appropriate Air Pollution Control (APC) system shall be provided for all the dust
generating points including fugitive dust from all vulnerable sources, so as to comply
prescribed stack emission and fugitive emission standards.

3. The Applicant shall obtain necessary prior permission for providing additional control
equipment with necessary specifications and operation thereof or alteration or
replacement/alteration well before its life come to an end or erection of new pollution
control equipment.

4. The Board reserves its rights to vary all or any of the condition in the consent, if due to
any technological improvement or otherwise such variation (including the change of
any control equipment, other in whole or in part is necessary).

5. The applicant shall operate and maintain above mentioned air pollution control
system, so as to achieve the level of pollutants to the following standards:

Particulate matter Not to exceed |150 mg/Nm3

6. Storage of raw materials, coal etc. shall be either stored in silos or in covered areas to
prevent dust pollution and other fugitive emissions.

7. The industry shall submit monthly summary report of continuous stack emission and
air quality monitoring and results of manual stack monitoring and manual monitoring
of air quality /fugitive emissions to Regional Office MPCB.

8. The Board reserves its rights to vary all or any of the condition in the consent, if due to
any technological improvement or otherwise such variation (including the change of
any control equipment, other in whole or in part is necessary).

9. Industry shall provide Online Continuous Emission Monitoring System (OCEMS) i.e. flow
meter and night vision camera to ensure the Zero Liquid Discharge (ZLD) of spent
wash and OCEMS for Boiler stack for PM parameter.

SCHEDULE-III
Details of Bank Guarantees:

Sr Consent
* (C2E/ AmtofBG Submission Compliance Validity
il C20 Imposed Period P G Period Date
/C2R)
Towards
compliance of
15 Consent
1| CtoR 50 Lakh days/extended | conditions & O & 31.08.2024 | 31.03.2025
M of pollution
control system.
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BG Forfeiture History

Amount Submission Purpose Amount of Reason of
of BG P BG BG

imposed s S Forfeiture Forfeiture

NA
BG Return details

Consent
(C2E/C20/C2R)

Srno.

Srno. Consent (C2E/C20/C2R) BG imposed 'Urposeof  Amount of BG

:{c] Returned

NA

SCHEDULE-IV
General Conditions:

The Energy source for lighting purpose shall preferably be LED based

The PP shall harvest rainwater from roof tops of the buildings and storm water drains to
recharge the ground water and utilize the same for different industrial applications within
the plant

3. Conditions for D.G. Set

a) Noise from the D.G. Set should be controlled by providing an acoustic enclosure or by
treating the room acoustically.

b) Industry should provide acoustic enclosure for control of noise. The acoustic enclosure/
acoustic treatment of the room should be designed for minimum 25 dB (A) insertion loss
or for meeting the ambient noise standards, whichever is on higher side. A suitable
exhaust muffler with insertion loss of 25 dB (A) shall also be provided. The measurement
of insertion loss will be done at different points at 0.5 meters from acoustic
enclosure/room and then average.

¢) Industry should make efforts to bring down noise level due to DG set, outside industrial
premises, within ambient noise requirements by proper sitting and control measures.

d) Installation of DG Set must be strictly in compliance with recommendations of DG Set
manufacturer.

e) A proper routine and preventive maintenance procedure for DG set should be set and
followed in consultation with the DG manufacturer which would help to prevent noise
levels of DG set from deteriorating with use.

f) D.G. Set shall be operated only in case of power failure.

g) The applicant should not cause any nuisance in the surrounding area due to operation of
D.G. Set.

h) The applicant shall comply with the notification of MOEFCC, India on Environment
(Protection) second Amendment Rules vide GSR 371(E) dated 17.05.2002 and its
amendments regarding noise limit for generator sets run with diesel.

4. The applicant shall maintain good housekeeping.

5. The non-hazardous solid waste arising in the factory premises, sweepings, etc. be disposed
of scientifically so as not to cause any nuisance / pollution. The applicant shall take
necessary permissions from civic authorities for disposal of solid waste.

6. The applicant shall not change or alter the quantity, quality, the rate of discharge,
temperature or the mode of the effluent/emissions or hazardous wastes or control
equipments provided for without previous written permission of the Board. The industry will
not carry out any activity, for which this consent has not been granted/without prior consent
of the Board.

7. The Board reserves the right to review, amend, suspend, revoke this consent and the same
shall be binding upon you.

akraya Sugar Ltd. (Distillery Unit o. - - ndus-Id. (23-11-2023
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8. The industry shall submit quarterly statement in respect of industries obligation
towards consent and pollution control compliance's duly supported with documentary
evidences (format can downloaded from MPCB official site).

9. The industry shall submit official e-mail address and any change will be duly informed
to the MPCB.

10. The industry shall achieve the National Ambient Air Quality standards prescribed vide
Government of India, Notification No. B-29016/20/90/PCI-L dated. 18.11.2009 as
amended.

11. This consent should not be construed as exemption from obtaining necessary NOC/
permission from any other Government authorities.

12. The industry shall ensure replacement of pollution control system or its parts after
expiry of its expected life as defined by manufacturer so as to ensure the compliance
of standards and safety of the operation thereof.

13. You shall operate OCEMS installed for source emission round 'O' clock and transmit
data online to CPCB and MPCB server. You shall also monitor effluent quality, stack
emissions and ambient air quality monthly/quarterly. You shall conduct Dioxin Furan
monitoring by third party NABL Accredited agency once in year and submit report to
Sub Regional Officer.

14. You shall ensure collection, and segregation of BMW regularly to treat and dispose Off
within 48 hrs from generation.

15. Whenever due to any accident or other unforeseen act or even, such emissions occur
or is apprehended to occur in excess of standards laid down, such information shall be
forthwith Reported to Board, concerned Police Station, office of Directorate of Health
Services, Department of Explosives, Inspectorate of Factories and Local Body. In case
of failure of pollution control equipments, the production process connected to it shall
be stopped.

16. The applicant shall provide an alternate electric power source sufficient to operate all
pollution control facilities installed to maintain compliance with the terms and
conditions of the consent. In the absence, the applicant shall stop, reduce or otherwise,
control production to abide by terms and conditions of this consent.

17. The industry shall recycle/reprocess/reuse/recover Hazardous Waste as per the
provision contain in the Hazardous and Other Wastes (M & TM) Rules 2016, which can
be recycled /processed /reused /recovered and only waste which has to be incinerated
shall go to incineration and waste which can be used for land filling and cannot be
recycled/reprocessed etc. should go for that purpose, in order to reduce load on
incineration and landfill site/environment.

18. An inspection book shall be opened and made available to the Board’s officers during
their visit to the applicant.

19. You shall not Rent, Lend, Sell, Transfer or Close Down the facility or otherwise
transport the Bio Medical waste for any other purpose without obtaining prior written
permission of the MPC Board.

20. Separate drainage system shall be provided for collection of trade and sewage
effluents. Terminal manholes shall be provided at the end of the collection system with
arrangement for measuring the flow. No effluent shall be admitted in the pipes/sewers
downstream of the terminal manholes. No effluent shall find its way other than in
designed and provided collection system.

21. Neither storm water nor discharge from other premises shall be allowed to mix with
the effluents from the factory.

22. The industry should not cause any nuisance in surrounding area.

Jakraya Sugar Ltd. (Distillery Unit)/CR/UAN No.MPCB-CONSENT-0000176871/Indus-1d.5778 (23-11-2023
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23. The industry shall take adequate measures for control of noise levels from its own
sources within the premises so as to maintain ambient air quality standard in respect
of noise to less than 75 dB (A) during day time and 70 dB (A) during night time. Day
time is reckoned in between 6 a.m. and 10 p.m. and night time is reckoned between
10 p.m. and 6 a.m.

24. You shall ensure that fugitive emissions from the activity are controlled so as to
maintain clean and safe environment in and around the facility premises.

25. The applicant shall provide ports in the chimney/(s) and facilities such as ladder,
platform etc. for monitoring the air emissions and the same shall be open for
inspection to/and for use of the Board’s Staff. The chimney(s) vents attached to various
sources of emission shall be designated by numbers such as S-1, S-2, etc. and these
shall be painted/ displayed to facilitate identification.

26. The Board reserves its rights to review plans, specifications or other data relating to
plant setup for the treatment of waterworks for the purification thereof & the system
for the disposal of sewage or trade effluent or in connection with the grant of any
consent conditions. The Applicant shall obtain prior consent of the Board to take steps
to establish the unit or establish any treatment and disposal system or an extension or
addition thereto

27. The applicant shall install a separate meter showing the consumption of energy for
operation of domestic and industrial effluent treatment plants and air pollution control
system. A register showing consumption of chemicals used for treatment shall be
maintained.

28. The applicant shall bring minimum 33% of the available open land under green
coverage/ plantation. The applicant shall submit a yearly statement by 30th
September every year on available open plot area, number of trees surviving as on
31st March of the year and number of trees planted by September end.

29. The Board reserves its rights to review plans, specifications or other data relating to
plant setup for the treatment of waterworks for the purification thereof & the system
for the disposal of sewage or trade effluent or in connection with the grant of any
consent conditions.

30. The firm shall submit to this office, the 30th day of September every year, the
Environment Statement Report for the financial year ending 31st March in the
prescribed FORM-V as per the provisions of Rule 14 of the Environment (Protection)
(second Amendment) Rules, 1992.

31. You should monitor effluent quality, stack emissions and ambient air quality
monthly/quarterly. You shall conduct Dioxin Furan monitoring by third party NABL
Accredited agency once in every year and submit report to Sub Regional Officer.

32. The Board reserves its rights to vary all or any of the condition in the consent, if due to
any technological improvement or otherwise such variation (including the change of
any control equipment, other in whole or in part is necessary).

33. The applicant shall provide facility for collection of environmental samples and
samples of trade and sewage effluents, air emissions and hazardous waste to the
Board staff at the terminal or designated points and shall pay to the Board for the
services rendered in this behalf.

34. You shall obtain necessary prior permission for providing additional control equipment
with necessary specifications and operation thereof or alteration or shall ensure
replacement of pollution control system or its parts after expiry of its expected life as
defined by manufacturer so as to ensure the compliance of standards and safety of the
operation thereof.

akraya Sugar Ltd. (Distillery Unit o. - - ndus-Id. (23-11-2023
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35. You shall strictly comply with the Water (P&CP) Act, 1974, Air (P&CP) Act, 1981 and
Environmental Protection Act, 1986 and industry specific standard under EP Rules
1986 which are available on MPCB website (www.mpcb.gov.in).

36. You shall create the Environmental Cell by appointing an Environmental Engineer and
Chemist for looking after day-to-day activities related to compliance of CCA.

37. You should comply with the Hazardous and Other Wastes (M & TM) Rules, 2016 , Bio
Medical Waste Management Rules,2016 and submit the Annual Returns as per Rule
6(5) & 20(2) of Hazardous and Other Wastes (M & TM) Rules, 2016 for the preceding
year in Form-IV by 30th June of every year

This certificate is digitally & electronically signed.

akraya Sugar Ltd. (Distillery Unit o. - - ndus-Id. (23-11-2023
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OFFICE OF TAHASILDAR CUM TALUKA EXECUTIVE
MAGISTRATE, MOHOL PIN 413 213
Phone : 02189-232234

Outward No, Jababif KAVI/ % /2023 Dt 02.01.2024

Letter
To

The Deputy Regional Officer,
Maharashtra Pollution Control Board,
Office of Dy. Reglonal Officer,

B/4 Bali Building, Civil Lines,

In front of Govt. Milk Dairy, sat Rasta,
Solapur

Subject : Regarding submission of joint report of
the Committee in respect of Jakaraya
Sugar Factory as per the order passed
by the Hon. National Green Tribunal...
Reference ; 1] Order passed by the Hon.
Mational Green Tribunal WNo.
198/2023 dated 19.11.2023
2} Your Office letter No. MPCE/
ROF/ 231219 - FTS-0103 dated
18.12.2023
3)  ‘Your Office letter No. MPCB/

SROSOL/ 231227 - FtS- 0054
dated 26,12.2023

With reference to the subject cited above i, B
Is to submit that farmer by name Shri. Narayan Shivajl
Gund, r/o Yenakl had submitted complaint application
bearing original application No. 198/2023 (WZ} in respect

of &lleged damages to the lands situated within the
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limits of villages viz: Yenakl, Vatvate and Wagholiwadi

because of discharge of poliuted water and biogas.

In pursuance thereto, the Hon. National Green
Tribunal has formed Committee consisting of (1) Deputy
Regional Officer, Maharashtra Pollution Control Board,
Solapur, (2) Tahasildar, Taluka Mohol and (3) Taluka
Agricultural Officer, Taluka Mohel and call for report of

the said committee,

In pursuance thereto, the said Committee visited
the spot on 22.12,2023 and made inspection of the lands,
crops therein belonging to different farmers in the vicinity
Including that of the applicant and the Committee has

noticed the following facts.

(1} It is noticed that there are crops of Shevaga,
bananas and pomegranates in the lands bearing Gat Nes,
149/1 and 149/2, admeasuring 10 H. 95 Are, potkharab
00 H. 88 Are, situated within the limits of village Yenaki,
belonging to Marayan Shivajl Gund. There is a wall
having water towards the western side of the sald lands
and Jakaraya Sugar Factory is located along the eastern

side of the said land. The Joint Committee togk the
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samples of earth from the said land For analysis and
water samples from the said well has also been taken for

the purpose of testing of the same.

(2) No any erop is found in land Gat Nos. B4/1/A/1/,
admeasuring 02 H. 18 Are situated within the limits of
Yenaki, which is belonging to Keshav Datty Jadhav,
There is a well having water along the western side of the
said land. Jakaraya Sugar Factory is located at a distance
Of about 400 Mt. towsards southern side of the said spot.
The Joint Committee ziso took samples of earth from the
said land for the purpose of analysis and water samples

from the said well for testing purpose,

(3) There is a land bearing Gat MNo. 78/1/C,
admeasuring 01 H. 96 Are, 00 H. 09 Are potkharab,
situated at Yenaki, which is belonging to Husen Babalal
Mujawar and there is a well having water therein in the
said land and the same is under common use of said
Husen Babalal Mujaward. At a distance of about 500 mt,
towards south of the sald well, Jakaraya Sugar Factory is
situated within the limits of village Vatvate, ‘Water

samples from the said well has been taken for testing.
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(4) No any crop is noticed in the land Gat MNo. 68/3,
admeasuring 01 H. 19 Are, situated within the limits of
vilage Vatvate which Is of the ownership of Bajrang
Sukhadev Baridagar. There is a well havina water in the
said land. Along the western side of the said land, there
Is Jakaraya Sugar Factory. From the said land, the joint
committee took samples of earth for analysis and

samples of water from the said well for testing purpose.

(5] A crop sugarcane Is found grown in land Gat No.
68/4, admeasuring 01 H. 19 Are, situated within the
limits of village Vatvale, which s belonging to Raju Vitthal
Bandgar. There is a well having water In the said land
and along the western side of the sajd land, thers js
Jakaraya Sugar factory. From the said land, the Joint
Committee took samples of earth and from the well,

sample of water has been taken for testing purpose.

(6) A crop of chilly is found taken in land Gat No,
54/2/Af1, admeasuring 03 H. 09 Are, situated within the
limits of village Vatvate, belonging to Rarmchandra
Prakash Waghmode. There is a well having water in said

land, and along the north of said land, there is Jakaraya

Scanned with ACE Scanner



390

Sugar Factory. From the sald land, the joint Committee
took samples of earth for analysis and also took samples

of water from the said well for testing purpose.

(7) In the land bearing Gat NO. 93, admeasuring 14 H.
01 Are, situated within the limits of village Vatvate, which
is belonging to Babalal Saheblal Mujawar, crops of chilly
and water melon (Kharabuj) is seen to have been taken.
At a distance of about 2400 Mt. from the said land, there
Is Jakaraya Sugar Factory. From the said land, samples
of earth for analysis and from the sald well, sampies of
water for testing purpeses have been taken by the said

Joint committee.

(8) The land Gat NO. 50/3, admeasuring 00 H. 70 Are,
situated within the limits of village Wagholiwadi |s
belonging to Appa Shivaji Waghmare and there is one
well having water in the said well, which is in eommon
use of said Appa Shivajl Waghmode. At a distance of
about 2000 Mt. from the said well towards south, there js
a Jakaraya Sugar Factory within the limits of village
Vatvate and from the said well, samples of water have

been taken for testing purpose.
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Thus, the Committee visited the spot. Samples of
earth from the lands and samples of water from the wells
In those lands, belonging to different farmers in the said
area have been taken for the purpose analysis and
testing and those samples have been sealed in presence
of all the Officers from the Committee and the
complainant. Out of them, the samples of water have
been taken in custody by the Dy Regional Officer,
Maharashtra Pollution Control Board, Solapur. The
samples of earth have been given to the Taluka
Agricultural Officer and Deputy Regional Officer for
analysis. The data regarding damages to the crop and
its valuation, which is to be furnished as per the letter,

may be obtained from Taluka Agricultural Officer.,

Hence, this report about joint Inspection is
submitted by this Office. If any more information s
required, same would be furnished if called for so that an
exhaustive report can be submitted to the Hon. National
Green Tribunal.

E

Tahasil Mohaol
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Annexure 11

Report of Agriculture Officer, Mohol
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SR.
NO.

FARMER NAME

VILLAGE

SURVEY
NO.

CROP
NAME

AREA
(Ha)

REMARK

Tai Shivaji Gund
and Others

Watwate

149/2/A,
149/2/K

Pomegranate

1.6

Narayan Shivaji
Gund

Watwate

149

Banana

Ash particles have been
observed on pomegranate and
banana leaves, which may
hinder photosynthetic activity
and lower yield, but there is no
scientific method or guidelines
available to verify it. There is
no weed control or
appropriate pomegranate
orchard management s
observed.  while  banana
orchard is well managed.
Reports of soil sample are
attached. An expert opinion of
Agronomists from Agricultural
University is required.

Mahakappa
Bandgar

Watwate

68/3

Maize

NA

There was no crop on the field
at the time of committee's visit
since the crop had been
harvested.

Ramchandra
Prakash Waghmare

Watwate

64/2/A/1

Brinjal

Sugercane

A complaint was made stating
that the crop was impacted by
the well's water
contamination. During the
visit, no impact or any visible
effect on the crop was
observed. Samples of soil and
water have been collected and
submitted to the lab for
analysis.

Keshav Dattu
Jadhav

Yenaki

84/1

No Crop

NA

The water from the well was
contaminated, according to
the complaint. Water samples
have been collected and sent
submitted to the lab for
further analysis by MPCB.

Hussain Babalal
Mujavar

Yenaki

93

Chilly

0.35

Muskmelon

The complaint was about crop
damage due to contaminated
water.  The Leaf  Curl
infestation of chilly crops was
observed. There was a
shriveling of the melon crop's
leaves.
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Soil Sample Report:

Narayan Shivaji Gund

Sr. | Properties Unit Normal Range Quantity Remark
No obtained in the
test
1 pH pH Scale 6.5-7.5 8.37 Very Alkaline
2 EC Mmhos/cm | 0-1 0.25 Normal
3 ocC Percentage | 0.40-0.60 0.05 Very Low
4 N Kg/Ha 280-420 238.34 Low
5 P Kg/Ha 14-21 1.45 Very Low
6 K Kg/Ha 150-200 367.36 Very Much
7 CaCo3 Percentage | 2.5-5.0 6.23 More
8 Ca 4-9.99 25.89 More
9 Mg 0.50-3.99 24.45 More
10 Na 5-15 17.70 More
Keshav Dattu Jadhav
Sr. | Properties Unit Normal Range Quantity Remark
No obtained in the
test
1 pH pH Scale 6.5-7.5 8.38 Very Alkaline
2 EC Mmhos/cm | 0-1 0.42 Normal
3 ocC Percentage | 0.40-0.60 0.05 Very Low
4 N Kg/Ha 280-420 301.06 Medium
5 P Kg/Ha 14-21 1.52 Very Low
6 K Kg/Ha 150-200 331.50 Very Much
7 CaCo3 Percentage | 2.5-5.0 6.71 More
8 Ca 4-9.99 44.64 More
9 Mg 0.50-3.99 8.33 More
10 Na 5-15 13.70 Medium
Ramchandra Prakash Waghmare
Sr. | Properties Unit Normal Range Quantity Remark
No obtained in the
test
1 pH pH Scale 6.5-7.5 7.94 Medium Alkaline
2 EC Mmhos/cm | 0-1 1.40 High
3 oC Percentage | 0.40-0.60 0.05 Very Low
4 N Kg/Ha 280-420 275.97 Low
5 P Kg/Ha 14-21 1.56 Very Low
6 K Kg/Ha 150-200 474.88 Very Much
7 CaCo3 Percentage | 2.5-5.0 3.68 Medium
8 Ca 4-9.99 20.98 More
9 Mg 0.50-3.99 41.67 More
10 Na 5-15 2.10 Low
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Hussain Babulal Mujavar

Sr. | Properties Unit Normal Range Quantity Remark
No obtained in the
test
1 pH pH Scale 6.5-7.5 7.88 Medium Alkaline
2 EC Mmhos/cm | 0-1 5.14 Very High
3 ocC Percentage | 0.40-0.60 0.05 Very Low
4 N Kg/Ha 280-420 213.25 Low
5 P Kg/Ha 14-21 1.24 Very Low
6 K Kg/Ha 150-200 211.68 Very Much
7 CaCo3 Percentage | 2.5-5.0 4.61 Medium
8 Ca 4-9.99 4.36 Medium
9 Mg 0.50-3.99 85.02 More
10 Na 5-15 54.75 More
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Appendix A: Water Quality Standard for Best designated Use

srapdards 1

WATER QUALITY STANDARDS FOR BEST DESIGNATED

USAGES

category of Fresh Water

Best Usage

Total Ammonical Nitrogen
Chiorides {1}

Suiphates

Copper [Cu)

Manganese (Mn)

Iran {Fel

Sodwm

zZinc (7n)

Bhenolic Compounds

Alkyl Benzene sulphates

Mineral Cil

Amme

B.O,D. (5 days 20.C)

Bacteric

(MPN 100}

oeical Standards :

A-l

unfitered Public
water

supply after
approved
disinfection

1.5 mg/l
600 mg/l
400 ma/fl
1.5 mg/l
asmegll

1.0 mgfl

15.0 mefl
0.002 mg/l

1omsafl

0.3 mg/l

15 mef]
5 mgl|

2.0 mg/lManthly

samples)

Colifarm Bacl. 250

supply with
approved

treatment equal
to coagulation
sedimen-
tation &
disinfection,

1.5 me/l

500 mg/l

400 mg/|
tima/l

J.ome/l

S.0mefl

15 mefl
0.002 mg/fl

10 me/l

0.3 mgf1

Not greater than
5000

&
Wildlife
Propagation

5.0 mell

0.65 me/i

1mmefl

Not |ess than 3
mefl

50

500 mgfl

1000 mg/l

5.0 mell

3o mell

150 me/t

Not less than 2

mefl
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NATIONAL AMBIENT AIR QUALITY STANDARDS
CENTRAL POLLUTION CONTROL BOARD

NOTIFICATION
New Delhi, the 18" November, 2009
No0.B-29016/20/90/PCl-L—In exercise of the powers conferred by Sub-section (2) (h) of
section 16 of the Air (Prevention and Control of Pollution) Act, 1981 (Act No. 14 of 1981), and
in super session of the Notification No(s). S.O. 384(E), dated 11" April, 1994 and S.O. 935(E),
dated 14™ October, 1998, the Central Pollution Control Board hereby notify the National
Ambient Air Quality Standards with immediate effect, namely:-

NATIONAL AMBIENT AIR QUALITY STANDARDS

Concentration in Ambient

Air
Time . Ecologicall
Ns. collutant Weighted | 'ndustrial, Sensiti\g/earga M ethods of
0. Residential, e M easur ement
average Rural and (notified by
Other Area Central
Govt.)
) (@) ©) 4) 5 (6)
Annua* 50 20 e Improved West and
1 Sulphur Dioxide Geake
(SOy), pg/m? 24 hours** 80 80 e Ultraviolet
fluorescence
Annual* 40 30 e Modified Jacob &
5 Nitrogen Dioxide Hochheiser (Na-
(NOp),ug/m*® | 24 hours** 80 80 Arsenite)
e Chemiluminescence
Particulate Matter |  Annual* 60 60 e Gravimetric
3 (sizelessthan 10 e TOEM
um) or 24 hours** 100 100 ¢ Beta attenuation
PMloMg/mS
Particulate Matter |  Annual* 40 40 e Gravimetric
4 (sizelessthan 2.5 e TOEM
microns) or PMzs | 24 hours** 60 60 e Betaattenuation
png/m?
8 hours ** 100 100 e UV photometric
5 | Ozone (O3) pg/m° o e Chemiluminescence
1 hour 180 180 e Chemical method
Annua* 0.5 0.5 e ASS / ICP method
after sampling on EPM
3 2000 or equivalent
6 Lead (Pp) pg/m 24 hours** 1.0 1.0 filter paper
e ED - XRF using
Teflon filter
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@) @) €) @) (5) —(6).
Carbon Monoxide 8 hours 2 2 Non Dispersive Infra
! (CO) mg/m® 1 hour** 4 4 RED (NDIR)
Spectroscopy
. Ammonia (NHs) Annual 100 100 o ﬁ;irglr: gnrglnescenck()elue
3 * b
ug/m 24 hours* 400 400 method
e Gas chromatography
based continuous
Benzene (CsHp) N analyser
9 ng/m? Annua ° ° e Adsorption and
desorption followed by
GC analysis
Benzo (a) Pyrene Solvent extraction
10 _(BaP) - Annual* 1 1 foIIow_ed by HPLC / GC
particul ate phase analysis
only ng/m®
Arsenic (As) AAS / ICP method after
11 3 Annua* 6 6 sampling on EPM 2000
ng/m : :
or equivalent filter paper
AAS / ICP method after
12 | Nickel (Ni) ng/m®* |  Annual* 20 20 sampling on EPM 2000

or equivalent filter paper

**

Annual arithmetic mean of minimum 104 measurements in a year at a particular site

taken twice aweek 24 hourly at uniform intervals.

24 hourly or 8 hourly or 1 hourly monitored values, as applicable, shall be complied with
98% of the time in ayear. 2% of the time, they may exceed the limits but not on two

consecutive days of monitoring.

Note: Whenever and wherever monitoring results on two consecutive days of monitoring
exceed the limits specified above for the respective category, it shal be considered
adequate reason to institute regular or continuous monitoring and further investigation.




